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Closure of Jute Mills

( Dr. Ram Subhag Singh:
| Shri P. G. Deb:
#537. { Maharajkumar Vijaya
Ananda:
| Shri Ajit Singh Sarhadi:

Will the Minister of Labour and
Employment be pleased to state:
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(a) whether jute workers have
protested regarding closure of jute
mills in Calcutta;

(b) if so, how many jute mills have
been closed;

(c) how many workers have been
affected by the closure of those mills;
and

(d) how soon they are expected to
be opened again?

The Deputy Minister of Labour (Shri
Abid Ali): (a) Yes, in respect of block
closure.

(b) and (c). Authentic information
is not available. These matters fall
within the jurisdiction of the State
Government.

(d) The block closure lasted for one
week in June and another in  July,
1961.

Doctors in Residential Localities aof
Delhi

Shri Assar:
Shri P. G. Deb:
¥538. { Shri N. R. Muniswamy:
| Maharajkumar Vijaya
| Ananda:

Wild the Minister of Works, Hous-
h!g and Supply be pleased to state:

(a) whether it is a fact that doctors
in Delhi who are practising in resi-
been served
with eviction notices by the land and
development authorities of the Delht
Administration;

(b) if so, the reasons thereof;

(c) whether Government have re-
ceived any memorandum from  the
Delhi Medical Associatiom; and

(d) if so, the reactiom of Govern-
ment?

The Deputy Minister of Works,
Housing and Supply (Shri Anil K.
Chanda): (a) No, Sir. Notices were
served for the removal of breaches of
the terms and conditions of the leases.
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‘b) Under the lease terms, residen-
tial premises cannot be useq for any
business, profession or vocation.

(c¢) Yes, Sir.

(d) The Government have decided
to permit the lessess or their tenants
who are doctors to carry on activities
connected with their medical pro-
fession etc. provided that it does not
cause any obfstruction or otherwise
cause inconvenience to the residents in
the area and the private residential
character of the locality is not dis-
turbed.
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Repatriation of Hajis

f Shri Raghunath Singh:
\_ Shri A. M. Tarlq:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that the
Government of Uttar Pradesh has
made a request for the repatriation of
Hajis in Saudi Arabia who have been
stranded there;

(b) if so, the details thereof;

(¢) whether a Delhi irm of Travel
Agents declined to bring these Hajis
back to India;

*540.
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(d) if so, the reasons therefor; and

(e) the action taken in the matter?

Tae ParLamentary Secretary to the
Minister of External Affairs {Shri
Sadath Ali Khan): (a) and (b). No
Sir. The State Haj Commiitee of
Uttar Pradesh, however, reported to
this Ministry about the difficulties
experienced by the pilgrims taken by
the paramount Travel Agency of
Delhi. Reports were called for from
the Embassies of India at Jedda and
Baghdad, who confirmeq that the pil-
grims had actually suffered certain
inconvenience at the hands of the
Travel Agency.

(c) and (d). The firm of Travel
Agents were finally prevailed upon by
the Embassies of India at Jedda and’
Baghdad to bring the Hajis back to
India.

(e) The difficulties that the pil-
grims had with the firm are now the-
subject matter of an investigation by
the appropriate agencies of Govern-—
ment, which is still proceeding.

Import of Rock Phosphate from
Jordan

Shri Ramji Verma:
*541 Shri P, C. Borooah:
Shri Raghunath Singh:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether it is a fact that Gov-
ernment propose to import rock phos-
phate from Jordan;

(b) whether it is also a fact that the
rate paid for the phosphate from*
Jordan is little more than the avail-
able elsewhere; and

(c) if so, what are the reasons for
paying this higher rate?

The Minister of Commerce (Shri
Kanungo): (a) No, Sir. There is no
proposal to import rock  phosphate:
from Jordan on Government account.
The State Trading Corporation, how-
ever, has entered into an agreement
W‘lth the Jordan Rock Phosphate and
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Mines Company for import of rock
‘phosphate.

(b) ang (c). Yes, but the rates for
rock phosphate of different origins are
not strictly comparable because of
wlifferences in specifications.

Aluminium Plant at Mettur

543, J Shri Tangamani:
| Shri Kunhan:

‘Will the Minister of Commerce and
Industry be pleased to state:

(a) whether the Aluminium Plant
at Mettur, Madras State whose found-
ation stone was laid by Shri Lal
Bahadur Shastri on the 10th  June,
1961 will go into production before the
«end of the current year;

(b) if not, what is the time schedule;
and .

(c) whether the Madras Aluminium
Company Ltd. have submitteq their
programme for construction and other
:allied work?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b). No,
Sir. According to the terms of the
licence issued under the Industries
(D. & R.) Act, 1951, the proposed
aluminium smelter at Mettur (Madras)
will be established by the end of
1962.

(c) Submission of detailed pro-
gramme of construction and allied
work to the Government of India is
not necessary. However, as reported,
work is proceeding according to
schedule.

Hindustan Machine Tools Ltd.

Shri Pramathanath
Banerjee:
Shrimati Ila Palchoudhuri:
| Shri Ajit Singh Sarhadi:

Will the Minister of Commerce and
Industry be pleased to state:

*543.
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(a) whether it is a fact that the
Hindu~an Machine Tools Ltd. have
claimed that their products are
priced lower than those imported
from outside;

(b) if so, what is the difference on
percentage basis betweep the price of
an imported machine and that manu-
factured in the [Hindustan Machine,
Tools Ltd.;

(c) whether it is also a fact that
the Hindustan Machine Tools Ltd.
have proposed to export their pro-
ducts; and

(d) if so, what machinery and tools
and where do they propose to ex-
port?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b). Yes,
Sir. The percentage difference varies
for different machines.

(c) and (d). Yes, Sir. The Com-
pany is conducting negotiations with
their European Technical Collabora-
tors for supply of HM.T. machine
tools in the European market.

Heavy Electricals Ltd., Bhopal

Shrimati lla Palchoudhuri:
Shri Yadav Narayan
Jadhav:
| Shri Rajendra Singh:
Shrimati Maimoona Sultan:
Shri Naval Prabhakar:
Shri S. M. Banerjee:
Shri S. C. Samanta:
Shri Subodh Hansda:
Shri Ajit Singh Sarhadi:
Shri Vajpayee:
Shri Indrajit Gupta:
Shri Assar:
Shri Aurobindo Ghosal:
Shri P. G. Deb:
Shri Muhammegq Elias:
Dr. Ram Subhag Singh:
Maharajkumar Vijaya
L Ananda;

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether it is a fact that there
has been a strike by all trainees of the

544, 3
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Heavy Electrical Ltd.,, Bhopal result-
ing in complete stoppage of work
there;

(b) if so, the reasons therefor;

(c) the number of trainees 1nvolv-
ed in the strike;

(d) the total loss suffered by the
factory as a result of the strike;

(e) the duration of the strike; and

(f) the steps taken to end the
strike?

The Minister of Industy (Shri
Manubhai Shah): (a) to (f). A state-
ment is laid on the Table of the
House. [See Appendix II, annexure
No. 28].

Facilities to Trade Unions

Shri D. C. Sharma:
Shri Indrajit Gupta:
Shri Kodiyan:

Shri S. M. Banerjee:

Will the Minister of Labour and
Employment be pleased to :tate:

(a) whether it is a fact that Gov-
ernment has decided in accordance
with the Pay Commission’s reccm-
mendations to extend certain facilities
to recognized trade unions; and

(b) if so, what are they?

The Deputy Minister of Ylapning
and Labour and Employment (Shri
L. N. Mishra); (a) and (b). A state-
ment showing the facilities extended
to recognised trade unions is placed
on the Table of the Sabha. [See
Appendix II, annexure No. 29].

*545. J

Opthalmic Glass Plant

Shri Subodh Hansda:

Shri Nek Ram Negi:
*548. { Shri S. C. Samanta:

Shri D. C. Sharma:

Shri Ajit Singh Sarhadi:

Will the Minister of Commerce and
Industry be pleased to state:

(a) the progress made so far in the
direction of setting up of the Opthal-
mic Glass Plant in collaboration with
Russia; and
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(b) when the plant will start pro-
duction?

The Minister of Industry (Shri
Manubhai Shah): (a) The Detailed
Project Report has been received on
the 24th July, 1961 and is under con-
sideration.

(b) The plant is expected to go into
production sometime in 1963.

Sheet Glass Plant at Hyderabad

“547 Shri Pangarkar.
: Shri Ram Krishan Gupta:

Will the Minister of Commerce and
Industry be pleased to refer to the
reply given to Starred Question No.
150 op the 20th February, 1961 =and
state:

(a) whether Government have since
received the revised proposal from
the Andhra Pradesh Government for
setting up of a sheet glass plant at
Hyderabad; and

(b) if so, whether Government have
approved the same?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b). The
Andhra Government are discussing
the project with some foreign and
Indian experts and would be submit-
ting their proposals to us when ready.

Bonus Commission

¢ Shri Ram Krishap Gupta:
Shri Kunhan:
Shri T. B. Vittal Rae:
Shri S. M, Banerjee:
Shri Pangarkar,
Shri D. C. Sharma:
Shri M. L. Dwivedi:
*548. / Sardar Igbal Singh:
1 Shri A. M. Tariq:
Shri Arjun Singh
Bhadauria:
Dr. Ram Subhag Singh:
Maharajkumar Vijaya
Ananda:
L Shri Tangamani:
Will the Minister of Labour and
Employment be pleased to state:
(a) whether the Bonus Commission
has starteq its work; and
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(b) when the report is expected to
be received?

The Deputy Minister of Labour
(Shri Abid Ali): (a) The composi-
tion and terms of reference of the
Commission are being finalized.

(b) Does not arise at present.

Implementation of Interim Award of
Jute Wage Board

[ Shri Indrajit Gupta:
“549. 3\ Shri S. M. Banerjee:

Will the Minister of Labour and
Employment be pleased to refer to
the reply given to Starred Question
No. 1771 on the 27th April, 1961 and
state:

(a) what progress has since been
made in securing implementation by
all jute mills of the interim award of
the Wage Board for the Jute Indus-
try; and

(b) further steps, if any, to be taken
with this object?

The Deputy Minister of Labour
(Shri Abid Ali): (a) Two more mills
have since implemented the recom-
mendations.

(b) The matter is being pursued by
the State Governments.

Nuclear Power Station

Shri P. C. Borooah:
*550. Shri B, Das Gupta:
{_ Shri Aurobindo Ghosal:

Will the Prime Minister be pleased
to state:

(a) whether Government propose
to set up a nuclear power plant with
the aid of United States Government
under the Third Five Year Plan;

(b) if so, whether the U.S. Govern-
ment has agreed to give the aid, and
to what extent; and

(c) what action has so far been
taken in that regard and where the
plant is proposed to be set up?

AUGUST 16, 1961
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The Parliamentary Secretary to the
Minister of External Affairs (Shri
Sadath Ali Khan): (a) ‘There is
presently no proposal to set up a
nuclear power plant with the aid of
the United States Government dur-
ing the Third Five Year Plan period.
Various possibilities are kept under
constant review.

(b) and (c). Do not arise.

Sewing Machines

*551. Shri Ajit Singh Sarhadi: Will
the Minister of Commerce and Indus.
try be pleased to state:

(a) whether it is a fact that reduc-
tion has been made in the imported
components of sewing machines manu-
factured in Punjab;

(b) whether this would 10t affcct
the production; and

(c) whether such components have
begun to be manufactured in India?

The Minister of Industry (Shri
Manubhai Shah): (a) No, Sir.

(b) Does not arise.

(c) Yes, Sir.

Extension of Delhi Shops and

Establishments Act to entire Deihi
Shrimati Maimoona Sultan:
Shri P. G. Deb:

552 Dr. Ram Subhag Singh:
) Maharajkumar Vijaya
Ananda:

\L Shri Tangamani:

Will the Minister of Labeour and
Employment be pleased to state:

(a) whether the Delhi Labour Ad-
visory Board has recently urged the
extension of the Delhi Shops and
Establishments Act, 1954 to the entire
Delhi area covered by the Delhi
Municipal Corporation and the
N.DMC,;

(b) if so, what areas are not now
covered by the Act;

(c) what are the reasons for the
same; and

(d) the action taken in the matter?
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The Deputy Minister of
(8hri Abid Ali): (a) Yes.

(b) West and South Zones of Delhi

Labour

Municipal Corporation, Narela and
Najafgarh Towns.

(c) As these areas were in the
course of development, it was con-

sidered necessary to gain some exper-
ience of the enforcement of the new
Act before covering them.

(d) The Delhi Administration is
doing the needful in the iatter.

Raid by Pakistan Police
[ Sardar Igbal Singh:

*553. { Shrimati Lla Palchoudhuri;
_ Shri Ajit Singh Sarhadi:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that about
50 Pakistani Police Constables, led
by a havildar recently crossed into

Indian territory within Raiganj Police
Station, Distt.  Jalpaiguri (West
Bengal) and raided a village and open-
ed fire;

(b) if so, full details of the incident;
and

(c) the steps taken in  connection

therewith?

The Parliamentary Secretary to the
Minister of External Affairs (Shri J.
N. Hazarika): (a) and (b). Yes, Sir.
The details are as follows:—

On 28th May, 1961, one Havildar
and a constable of the East Pakistan
Rifle Force, along with about fifty
Pakistani nationals trespassed into
Indian territory at Gosai Akhra, P. S.
Rajganj, District Jalpaiguri and stole
a pair of bullocks. When the Indian
villagers tried to resist, the Pakistani
constable fired three shots. The Pak-
istanis were then able to make good
their escape. Np one was injured.

(c) A strong protest
restoration of the cattle
action against the offending

demanding
and drastic
East

1883 (SAKA)

Pakistan Riflemen and Pak. nationals,
has been lodged with the East Pakis-
tan Government by West Bengal
Government.
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Border patrolling has been intensi-
fied in the area and other precau-
tionary measures taken,

Import of Non-ferrous Metals

*554. Shri Aurobindo Ghosal: Will
the Minister of Commerce and Im-
dustry be pleased to state:

(a) whether Government have been
approached to reintroduce the annual
licensing system for import and non-
ferrous metals for the sheet-rolling
industries; and

(b) if so, the steps taken by Gov-
ernment?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b). Annual
licensing system for the import of
non-ferrous metals for the sheet-rol-
ling industry was never in vogue.
However, some representations for
the introduction of annual licensing
were received, but it was not found
practicable to accede to this request,
due to difficult foreign exchange posi-
tion.
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Report of Committee for allotment of
Accommodation in the Capital

*550, Shri Tamgamani:
) Shri P. C. Borooah:

Will the Minister of Works, Hous.
ing and Supply be pleased to state:

(a) whether the Committee which
was set up to rationalise and simplify
the rules governing allotment of resi-
dential accommodation to  Govern-
ment servants in the Capital has since
submitted its report;

(k) if so, what are the main re-
commendations of the Committee;
and

(c) what action has been taken on
the recommendations so far?

The Deputy Minister of Works,
Housing and Supply (Shri Anil K.
Chanda): (a) Yes, Sir.

(b) and (c). The recommendations
are under consideration. A copy of
the report along with the decisions of
the Government on it will be laid on
the Table of the House in due course.

Production of Cloth

Shri S. M. Banerjee:
, Shri P. G. Deb:
557 J Dr. Ram Subhag Singh:
" Maharajkumar Vijaya
Ananda;
LShrl Kalika Singh:

AUGUST 16, 1961
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Will the Minister of Commeree and
Industry be pleased to refer to the
reply given to Starred Question No.
536 on the 4th March, 1961 and state:

(a) whether prices have fallen as
a result of increase in production of
cloth;

(b) if so, to what extent; and

(c) if not, the reason for the same?

The Minister of Commerce (Shri
Kanungo): (a) to (c). A note giving
the required information is laid on the
Table of the House.

NoTte

As a result of the voluntary scheme
of price regulation agreed to by the
Indian Cotton Mills Federation in
September, 1960, the prices of mill
cloth were lowered from the high
levels which ruled in the first half of
1960. Due to improvement in cotton
supplies, a further reduction was an-
nounced by the Indian Cotton Mills
Federation which took effect from
January, 1961. The price reductions
made were as follows:

Permissible percen-
tage increases over
August, 1959 prices

Category  September  Current scheme (eff-
1960 ective from January
schemne 1961)
Other than Popular
popular varieties
varieties.
Coarse 25 20 17
Medium B 22 17 14
Medium A 18 13 10
Fine 113 83 63
Superfine 9 6 4

It is reported that by and large cloth
is available to the consumers at these
lower prices. The increase in produc-
tion in 1960 is also a factor which

has helped in holding the price line.
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Condition in Goa

Dr. Ram Subhag Singh:
559, Shri P. G. Deb:
1 Shri Arjun Singh
| Bhadauria:

Will the Prime Minister be pleased
io state:

(a) whether Government have re-
ceived any report from the TU.AR.
Embassy, New Delhi about conditions
in Goa; and

(b) if so, the details of the same?

The Parliamentary Secretary to the
Minister of External Affairs (Shri
Sadath Al Khan); (a) and (b). A
report was furnished by the  First
‘Secretary of the U.A.R. Embassy in
New Delhi who recently visited Goa,
officially at the request of Govern-
ment. The report covers matters re-
lating to the Indian Pensions office
in Margao, Indian political prisoners
in Goan jails and other Indian in-
terests which are being looked after
by the U.AR. Government through
their Embassy here.

D-=fective Rail Anchors

Shri Ram Krishan Gupta:
*560. Shri S. M. Banerjee:
(L Shri Kunhan:

‘Will the Minister of Works, Hous-
ing and Supply be pleased to refer to
the reply given to Starred Question
No. 1306 on 4th April, 1961 and state:

(a) whether Government have com-
pletad investigation into the supply
of defective railway anchors by M/s.
Singh Engineering Works, Kanpur;
and

(b) if so, the result of the inquiry?

The Minister of State in the Minis-
try of Works, Housing and Supply
(Dr. B. Gopala Reddi): (a) and (b).
"The investigations have not yet been
completed. The total number of de-
fective rail anchors is, however, be-
ing replaced by the firm.
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East Pakistan Riots

f Shrimati Ila Palchoudhuri:
| Shri Yadav Narain Jadhav:
Shri Prakash Vir Shastri.
Shri Harish Chandra Mathur:
Shri Ajit Singh Sarhadi:
Shri Vajpayee:
Shri Balraj Madhok:
Shri Assar:
Shri Achar:
Shri Aurobindo Ghosal:
Shri B. Das Gupta;
Shrimati Renuka Ray:
"5 GIJ Shri Bibhuti Mishra:

Shri Khushwaqt Rai:
Shri Kalika Singh:
Shri M. L. Dwivedi:
Shri Hem Raj:
Shri S, M. Banerjes:
Shri Raghunath Singh:
Shri Hem Barua:
Shri Amar Singh Damar:
Shri C. K. Bhattacharya:
Shri Parmathanath Banerjee:
Shri N. M. Deb:
Shri B. C. Seth:
Pandit Brij Narayan
L “Brijesh”:

Will the Prime Minister be pleased
to state: 3

(a) whether Government of India’s
attention, has been drawn to reported
recent atrocities committed on the
minority community by the majority
community in East Pakistan;

(b) whether the Government of
India have caused any enquiries to he
made into them; and

(c) if so, the result thereof?

The Deputy Minister of External
Affairs (Shrimati Lakshmi Menon):
(a) to (c). A statement is laid on the
Table of the House. [See Appendix
II, annexure No. 30].

Regularisation of Displaced Persons’
Properties

Shri D. C. Sharma:

Sardar Igbal Singh:

Will the Minister of Rehabilitation
and Minority Affairs be pleased to

*562.
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refer to the reply given to  Starred
Question No. 1699 on the 24th April,
1961 and state:

(a) how many displaced persons’
properties have since been regularised;

(b) the number of properties oc-
cupied by displaced persons still left
for regularisation; and

(c) by what time all cases will be
regularised?

The Deputy Minister of Rehabili-
tation (Shri P S. Naskar): {a) 21.

(b) 69 p:ailing in High Court under
writ petitions.

(c) These cases will be decided as
and when they are decided by the
High Court.

Block Closure of Jute Mills

*563. Shri Indrajit Gupta: Wili the
Minister of Labour and Employment
be pleased to state:

(a) whether Government is aware
that all the Central Trade Union Or-
ganisations expressed their opposition
to the Indian Jute Mills Association’s
proposal for block closure of mills in
June and July 1961;

(b) Government’s reactions to the
opinion of the Central Trade Unions;

(¢) the number of jute mills workers
who received compensation for the
closure period; and

(d) the number of workers who
did not receive any compensalion?

The Deputy Minister of Labour
{Shri Abid Ali); (a) and (b). The
matter falls in the State sphere. The
West Bengal Government placed the
proposal for block closure before the
representatives of the central trade
union organisations in tripartite con-
ferences and the trade unions  did
not like to be parties to the cuestion
of block closure. After examining
the raw jute position, Government
-approved block closure as the only
way of avoiding greater hardship to
labour.
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(c) and (d). Information is not
available.

Import Restrictions by Ceylon

*564 Shri P. C. Borooah: Will the
Minister of C ce and Industry
be pleased to state:

(a) whether Government have re-
presented to the Ceylon Government
to relax import restrictions on  low
priced silk sarees;

(b) if so, what particular restric-
tions are sought to be relaxed; and

(c) what is the Ceylon Govern-

ment’s reply thereto?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) No, Sir.

(b) and (c). Do not arise.

Engineering and Technological
Personnel

Shri Aurobindo Ghesal:
Shri P. C. Borooah:

Will the Minister of Planning be
pleased to state:

*565.

(a) whether an estimate of *the re-
quirement of engineering and techno-
logical personnel for the implemen-
tation of the Third Five Year Plan
has een made by the Planning Com-
mission;

(b) if so, what is the extent of

shortage of such personnel according
to the review; and

(c) what steps are being taken te
secure the services of the required
number of technicians and cngineers?

The Deputy Minister of Planning
(Shri S. N. Mishra): (a) Yes, Sir.

(b) According to the present esti-
mates, there will be no general short-
age of graduates in engineering and
technology during the Third Plan.
In the case of diploma holders, it is
expected that there may be a shortage
of about 18,000 on the basis of facili-
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ties created by the end of the Second
Plan.

(c) The shortage of diploma holders,
having a training of 3 years iuration,
will be made up through the provis-
ion of additional facilities in the ini-
tial years of the Third Plan.

Production and Expert of Bicycles
( Shri Ajit Singh Sarbadi:
566, ) Shri P. C. Borooah:
* ") Shri Daljit Singh:
{_ Shri N. M. Deb:

Will the Minister of Commerce and
Industry be pleased to refer to the re-
plies given to Unstarred Questions No.
1266 and 1501 on the 8th and 13th
March, 1961 respectively and state:

(a) the targets of production and
export of bicycles during the ‘Third
Five Year Plan period;

(b) what kinds of incentives and
facilities are being afforded to the
bicycle manufacturing units to enable
them to achieve their production and
export targets during the Third Five
Year Plan; and

(c) the figures showing the produc-
tion and export of bicycles during the
Second Five Year Plan, year-wise?

The Minister of Industry (Shri
Manubhai Shah): (a) to (c). A state-
ment is laid on the Table of the
House. [See Appendix II, annexure
No. 31].

Coir Industry

1108. Shri Ram Krishan Gupta:
Will the Minister of Commerce and
Industry be pleased to refer to the
reply given to Starred Question No.
1086 on the 24th March, 1961 ond
state:

(a) whether Government have con-
sidered the proposal for modernising
and mechanising the manufacturing
sector of the coir industry; and

(b) it so, with what result?

AUGUST 16, 1961
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The Minster of Imiustry (Shri
Manubhai Shah); (a) and (b). The
matter is till under the consideration
of the Coir Board pending the receipt
of a report on a market survey in the
UK. undertaken by the Coir Board in
collaboration with the British Mats
and Mattings Manufacturers Associa-
tion.

Documentaries of Local In{erest

1109. Skhri Ram Krishan Gupta:
Shri Sarju Pandey:

Will the Minister of In crm2¢'on and
Broadcasting be pleased to rofer to the
reply given to Starred Question Nc.
1091 on the 24th Marck, 1961 and to
state the progress since made in the
production of documentaries of Iccal
interest for State Governments?

The Minister of Information and
Broadcasting (Dr, Keskar): Views of
State Governments have since been
received. Some of them have agreed
to participate in the scheme. It is
proposed to make a beginning with
the production of about half a dozen
films a year. The financial and staff
requirements are being worked out.

Soda Ash Factory at Sambhar

1110. Shri Ram Krishan Gupta: Will
the Minister of Commerce and Indus-
try be pleased to refer to the repiy
given to Starred Question No. 3095
on the 24th March, 1961 and state:

(a) whether Government have since
received proposal from Rajasthan
Government for starting Snda Ash
Factory at Sambhar; and

(b) if so, the action taken thereon?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b). No,
Sir. The Rajasthan Government are
getting a ‘Project Report’ prepared
regarding the possibilities of setting
up a Soda Ash factory at or around
Sambhar.
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Press Council

Shri Ram Krishap Gupta:

1L 9 Shri Kodiyan:

Will the Minister of Information and
Broadcasting be pl d to refer to
the reply given to Starred Question
No. 1098 on the 24th March, 195! and
state the final decision taken rearding
the appointment of a Press Council
as suggested by the “Indian Journalists
Association”?

" The Minister of Information and
Broadcasting (Dr. Keskar): As stated
in reply to Starred Question No. 1098
on tiae 24'h Muairch, 1961, Government
will consider further the question of
setting up a Press Council when it is
satisfied that there is a Ffavourable
atmosphere for the proposal.

Hyderabad House, New Delhi

1112. Shri Ram Krishan Gupta: Will
the Minister of Works, Housing and
Supply be pleased to refer ts the re-
ply given to Unstarred Question No.
2218 on the 24th March, 1961 and state
the outcome of the negotiations which
were going on with the Government
of Andhra Pradesh in regard to the
purchase of Hyderabad House situat-
ed in New Delhi?

The Deputy Minister of Works,
Housing and Supply (Shri Anil K.
Chanda): The matter is still under
negotiation with the Andhra Pradesh
Government.

Import of Race Horses

1113, Shri Ram Krishan Gupta: Will
the Minister of Commerce and Indus-
try be pleased to refer to the reply
given to Unstarred Question No. 2232
on the 24th March, 1961 and state:

(a) whether Government have con-
sidered the request of turf cluls for
grant of import licences for the im-
port of race horses, stallions and
breed mares; and

(b) if so, the result ihereof?
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The Minister of Commerce (Shri
Kanungo): (a) and (b). The maiter is
still under consideration.

Houses built on Nazul Land in
Paharganj, New Delhi

1114. Shri Ram Krishan Gupta: Will
the Minister of Rehabilitation and
Minority Affairs be pleased to refer
to the reply given to Unstarred Ques-
tion No. 2269 on the 24th March, 1961
and state:

(a) whether Government have raken
a final decision on the houses built
by the displaced persons on ihe
Nazul Land left by evacuees ir Pnar-
ganj, New Delhi; and

(b) if so, the nature of decision?

The Deputy Minister of Rehabili-
tation (Shri P. S. Naskar): (a3 Yes.

(b) It has been decided to surren-
der the Nazul land left hy cvacuess
in Paharganj to the Delhi Doveiop-
ment Authority, who will in the nor-
ma] manner take up with the occup-
ants the question of rcnewal cf their
leases. The evacuee supersiructuves
on these lands will be <old in accorl-
ance with the Displaced Persons
(Compensation and Rehabilitation)
Rules.

Collapse of Scaffolding

1115. Shri Ram Krishan Gupta: Wiil
the Minister of Works. Housing and
Supply be pleased to state:

(a) whether Government have in-
vestigateq into the causes of collapse
of scaffolding at A.LR. building. New
Delhi; and

(b) if so, the result thereof?

The Deputy Minister of Works.
Housing and Supply (Shri Anil K.
Chanda): (a) and (b). The matter has
been investigated. The scaffolding
gave way due to accidental dislodging
of timber-wedges used under the
vertical supports.
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Break in services of C.P.W.D.
Employees
1116. fs!u-i. Ram Knsha.n Gupta:
\_ Shri Tangamani:

Will the Minister of Works, Hous-
ing ang Supply be pleased to refer to
the reply given to Unstarred Ques-
tion No. 2506 on the 29th March, 1961
and state:

(a) whether Government have con-
sidered the cases of the employees of
the Central Public Works Department
regarding condoning of break in their
services for participation in Central
Government  Employees strike  of
July. 1960; and

(b) if so, the result thereof?

=.'l‘l'ne Deputy Minister of Works,
Housing and Supply (Shri Anil K.
Chanda): (a) and (b). Yes. Neces-
sary orders regarding the condonation
of break in service have been issued.

Export of Iron Ore

1117. Shri Ram Krishan Gupta: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) what is the total export of iron
ore from Mohindergarh District of
Punjab from 1959 to 1961 so far;

(b) what is the estimated quantity
of deposits and their quality; and

(c) the price at which it is expcrted
and the names of the countries where
1t is exported?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) District-wise export statistics of
iron ore are not maintained.

(b) No precise information about
the deposits and quality is available.
The production during the years 1958,
1959. and 1960 was, however, 16,903,
20.367 and 12,259 tonnes respectively.

(c¢) Does not arise in view of  (a)
above.

Manufacture of Tractors

1118. Shri Ram Krishan Gupta: Will
the Minister of Commerce and Indus-
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try be pleased to refer o the reply
given to Unstarred Question No. 3732
on the 24th April, 1961 and state:

(a) whether Government have since
considered the proposal for licensing
another firm for the manufacture of
agricultural tractors; and

(b) if so, the result theveof?

The Minister of Industry  (Shri
Manubhai Shah): (a) Yes, Sir.

(b) The scheme for the establish-
ment of a new industrial undertaking
at Ghaziabad (U.P.) for the manu
facture of 3000 Nos. per annum  of
‘Renault’ agricultural tractors has
been approved in principle; however,
the licence under the Tndustries (De-
velopment and Regulation) Act, 1951
will be issued only after the terms
relating to the import of capital goods
and components/raw materials and
other conditions are settled 1>  the
satisfaction of the Government.

Allotment for Maharashtra

1119, Shri Pangarkar; Will the Min-
ister of Planning be pleased tc state:

(a) the outlay fixed for Maharashira
for the year 1961-62; and

(b) the amount of allotments made
under different heads?

The Deputy Minister of Planning
(Shri S. N. Mishra): (a) and (b). In
a recent communication the Govern-
ment of Maharashtra have indicated
that some changes had been effected
in the State’s annual plan outlay
(1961-62) reported earlier to the
Planning Commission. The details
are awaited.

Local Develop t Works Sch in
Maharashtra State

1120. Shri Pangarkar: Will the
Minister of Planning be pleased to
state:

(a) the amount of financial assist-
ance given by Central Government to
former Bombay State for the first
four years of the Second Five Year
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Plan and to Maharashtra for 1960-61
under the Local Development Works
Scheme; and

(b) the amount utilised?

The Deputy Minister of Planning
(Shri S. N. Mishra): (a) During the
first four years of the Second Five
Year Plan, a total sum of Rs. 229-37
lakhs was allocated to former Bombay
State; for 1960-61, a sum of Rs. 1682
lakhs was allocated to Maharashtra
for local Development Works pro-
gramme.

(b) During the first four years, the
amount utilised by Bombay State was
Rs. 140°60 lakhs.

During 1960-61, the Government of
Maharashtra utilised Rs. 17:79 lakhs.

Land of Delhi Race Course Club

1121 Shri Pangarkar:
“%* 7 Shri Ram Krishan Gupta:
Will the Minister of Works, Hous-

ing and Supply be pleased to refer to

the reply given to Unstarred Ques-
tion No. 22 on the 15th February,

1961 and state:

(a) whether any proposal regarding
the use of land of Delhi Race Course
Club for some other public use has
since been finalised; and

(b) if so, the nature thereof?

The Deputy Minister of Works,
Housing and Supply (Shri Anil K.
Chanda): (a) Not yet.

(b) Does not arise.

Market at Janpath

Shri Pangarkar:
1122.{ Shri Ram Krishan Gupta:
| Shri D. C. Sharma:

Will the Minister of Works, Hous-
ing and Supply be pleased to refer to
the reply given to Unstarred Ques-
tion No. 23 on the 15th February, 1961
and state:

(a) whether the details regarding
the construction of market at Janpath
have since been finalised; and
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(b) if so, the detaiis thereof?

The Deputy Minister of Works,
Housing and Supply (Shri Anil K.
Chanda): (a) Not yet.

(b) Does not arise.

Manufacture of Paper Pulp

1123. Shri N. M Deb: Will the
Minister of Commerce and Industry
be pleased to state whether it is
possible to manufacture paper pulp
from Pine Trees, Deodar Trees and
such other trees growing in the hills?

The Minister of Industry (Shri
Manubhai Shah): Yes, Sir. Paper
can be made from Chir Pine, Fir and
Spruce or a mixture of woods of
deodar, blue pine, fir and spruce.

Durgapur Chemical Plan

Shri N. M. Deb:
24, Shri Muhammed Elias:

Will the Minister of Commerce and
Industry be pleased to state:

(a) what is the novel feature of
the Durgapur Chemical Plant; and

(b) when it will be installed?

The Minister of Industry (Shri
Manubhai Shah): (a) The Durgapur
Chemical Plant will be a State Gov-
ernment project in which the Gov-
ernment of West Bengal would hold
51 per cent. share capital. The State
Government propose to associate two
Indian firms and public equity capital.
They also intend negotiating with a
French firm to cover the entire
foreign exchange required for capital
equipment and technical know-how.
The plant will utilise the by-Products
of the Durgapur Coke Oven and By-
Products plant to produce synthetic
phenol, Phthalic Anhydride, Pentach-
lore phenol, Caustic Soda and
chlorine.

(b) The factory is likely to be in-
stalled by the end of 1963.
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Repair Work in Bungalows of M.Ps.

1125. Shri Kunhan: Will the Minis-
ter of Works, Housing and Supply be
pleased to state:

(a) whether it is a fact that enough
labour is not available on daily wages
for completing the works in M.Ps.
bungalows on Ferozeshah Road;

(b) if so, the rate on which labour
is recruited; and

(c) whether this rate compares
favourably with the rate paid to
labour by the contractors?

The Deputy Minister of Works,
Housing and Supply (Shri Anil K.
Chanda): (a) No.

(b) The rates on wihich labourers
are engaged by the Department are
based on Central Public Works De-
partment schedule of rates and these
rates are fixed under the Minimum
Wages Act, 1948.

(c) The rates are more or less alike.

Repair Works in M, Ps. Bungalows

1126. Shri Kunhan: Will the Minis-
ter of Works, Housing and Supply
be pleased to state:
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No. Date of Commencement

Mosaic flooring ~ Under pinning

- 19 16-6-1961 16-5-1961
13 16-6-1961 § 18-5-1961

3 16-6-1961 29-5-1961
13-D 16-6-1961 3-6-1961
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(a) whether the work of under-
pinning and mosaic flooring is going
on in M.Ps. bungalows on Ferozeshah
Road and Canning Lane;

(b) if so, the date on which the
work was started in each bungalow
and the date on which the work has
been completed; and

(c) the details and specifications of
the under-pinning process?

The Deputy Minister of Works,
Housing and Supply (Shri Anil K.
Chanda): (a) and (b) . In the
M.Ps bungalows on Ferozeshah
Road and Canning Lane, the work of
replacement of ordinary floors with
mosaic floors and of under-pinning,
where necessdry, has been comple-
¢ed. In May/June, 1961, the work
was taken up in four bungalows on
Ferozeshah Road and has been com-
pleted recently. The number of bun-
galows and the dates of commencement
and completion of the work are stated
below:—

Date of Completion

Mosaic flooring  Under ponning

(c) Small holes at floor level are
made in the wall and R. S. Joists are
thrust in the openings, supported on
wooden blocks to take the load of
the wall above them. The portion bof
wall between the R. S. Joists is taken
out. Dam proof course 1:2:4 (1
cement, 2 courses and 4 Delhi quarti-
zite stone) is laid over the wall at
the floor level. After it is set, a coat
of bitumen is given and finished with
a layer of tarfelt. The dismantled
masonry is rebuilt with old and new
bricks in cement morter. After it is
set, the R. S. Joists are taken out
and the opening filled in. The exist-

28-7-1961 22-7-1961
28-7-1961 22-7-1961
29-7-61 22-7-1961
31-7-1961 26-7-1961
ing plaster, which is <affecteq by
dampness to a height of 4 to 6 is
dismantled and replaced in cement

mortar 1:6. and a final finish is given
by distempering/colouring /white
washing, as the case may be.

Rehabilitation of Tibetan Refugees

1127. Shri Chintamoni Panigrabhi:
Will the Prime Minister be pleased to
state:

(a) whether the Dalai Lama has
donated any amount of money to
Government for the welfare and re-
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habilitation of the Tibetan Refugees
in India; and

(b) if so, the total amount donated
up-to-date?

The Prime Minister and Minister of
Externa] Affairs (Shri Jawaharlal
Nebru): (a) and (b). No funds have
been donated to the Government by
the Dalai Lama for the welfare and
rehabilitation of Tibetan refugees.
The Dalai Lama has, however, spent
some lakhs of rupees on various wel-
fare activities for Tibetan refugees.
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National Buildings Organisation

1132. Shri Chuni Lal: Will the
Minister of Works, Housing and Sup-
ply be pleased to state:

(a) whether the National Buildings
Organisation has evolved any cheaper,
stronger and more useful designs for
buildings; and

(b) if so, whether these have been
made available to the public?

The Deputy Minister of Works,
Housing and Supply (Shri Anil K.
Chanda): (a) and (b). A statement
giving the required information is
laid on the Table. [See Appendix II,
annexure No. 32].

S. Namec of the employer
N
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National Buildings Organisation

1133 Shri Chuni Lal: Will the
Minister of Works, Housing and Sup-
ply be pleased to state:

(a) whether the National Buildings
Organisation has developed any build-
ing materials that are cheaper,
stronger and more useful; and

(b) if so, whether these have been
made available to the public?

The Deputy Minister of Works,.
Housing and Supply (Shri Anil K.
Chanda): (a) and (b). A statement
giving the required information is
laid on the Table. [See Appendix II,
annexure No, 33].

Employees’ State Insurance Act

1134 Shri Kunhan: Will the Minis-
ter of Labour and Employment be
pleased to refer to the reply given
to Unstarred Question No. 3294 on
the 14th April, 1961 and state:

(a) the names of the employers
against whom legal action under the
Employees State Insurance Act, 1948
has been taken; and

(b) at what stage is the proceed-
ing pending?

The Deputy Minister of Planning
and Labour and Employment (Shri.
L. N. Mishra): (a) and (b).

Position as on
o. 7-8-1961

. Bitoo Confectionery
Nutan Mudranalya

. The Venus Cloth Pro-
cessing Works

. Shri Har Ambica Engg.
Works.

. Adler Sewing Machine
. Jay Shri Traders(P)
Ltd.

. Janak Engg. Works

. Ganesh Oil Mills

e~y o A W=

LRccovcry made.
1
|
J

O

. Sardar Spinning &

Recovery of Rs.
Wvg. Co.

137°29 nP made
from the Offi-
cial Liquidator.
Balance amount
has been wnitten
off.




2317 Written Answers

S. Name of the employer  Position as on
“No. 7-8-1961.

10. Metro Textile Engg. . Since paid the
dues except Rs.
99/-  recovery
for which is
pending.

istrv mangaldas Iron?) Claim under
e Igls';;;s;n i | Section 73-D of
12. S. Mohmed Sharif >E.S.[. Act_
Haji)i Factory. { pending with the
13. Imperial Trunk Factur}')l Collector.
Ne. 2.

14. Nutan Bobbin Works. 1
15- Mayoor Printery
12. Ambica Textile Wood |

Works. . X
17. Ambica Moulding & | Claim under
ngg. Co. Section 73-D
18. Khadi Udyog Sadhan of E.S.I. Act
Kendra pending with
19. Allabux Abdulji | the Collector.
Bolwalla |
20. The Ahmedabad Pick- !
ers Lid. ,l
21. The Patel & Parmer |
Pickers Works. J
22. Guiarat Cotton Co. Lid. Claim still
pending with
Official Liqui-
dator.

:23. Kr':hna Pottery Works. The emplover
was find. Paid
the dues on
14-1-61.

Educated Unemployed in Punjab

1135. Shri D. C. Sharma: Will the
Minisier of Labour and Employment
be pleased to state the number of per-
sons employed from amongst the
registered unemployed Graduates,
intermediates and matriculates in
Punjab during January to June, 1961?

The Deputy Minister of Labour
(Shri Abid Ali):

Graduates 940
Itermediates 631
Matriculates 5,487
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Export of Iron Ore

1137. Shri D, C. Sharma: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the total quantity of Iron Ore
exported in 1960;

(b) the total amount of foreign
exchange earned thereby;

(c) the total estimated production
in 1960;

(d) the percentage of exports on
account of Indian firms during 1960;
and

(e) the percentage of exports by
non-Indians and Indians sent through
British exchange banks during the
above period?

The Deputy Minister of C ce
and Industry (Shri Satish Chandra):
(a) and (b). 3-32 million tons, valu-
ed at Rs. 16°27 crores.

(c) 106 million tons.

(d) and (e). All exports of Iron
ore are canalised through the State
Trading Corporation and during 1960
were routed through the Indian banks.

Unemployed in Rajasthan
1138. Shri Onkar Lal: Will the
Minister of Labour and Employment
be pleased to state:

(a) the number of persons regis-
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tereé in the employment Exchanges
in t5:¢ year 1960-61 in Rajasthan;

(b; the number of unemployed
sraduates, intermediates, and matri-
culates for the above period; and

(c) the number of registered un-
emploved who were provided with
jobs?

The Deputy Minister of Labour
«Shri Abid Ali): (a) 1,16,674.

(b) Graduates 3,053
Intermediates 4,290
Matriculates 35,061

(c) 19,693.

Work and Orientation Centres in
Rajasthan

1139. Shri Onkar Lal: Will the
Minister of Labour and Employment
be pleased to state:

(a) the number of Work and Orien-
taticn Centres in Rajasthan; and

(b) whether there is any proposal
to intrease the number of Centres
during 1961-62?

The Deputy Minister of Planning
and Labour and Employment (Shri
L. N. Mishra): (a) Nil.

(b) No.

Workers’ Education Centres in
in Rajasthan

1146. Shri Onkar Lal: Will the
Minister of Labour and Employment
be pleased to state:

(a) whether there is any proposal
to increase the number of workers’
Education Centres in Rajasthan dur-
ing the year 1961-62; and

(b) i so, the number thereof?

The Deputy Minister of Labour
(Shri Abid Ali): (a) No Workers’
Education Centre has been opened in
Rajasthan.

(t) Does not arise,
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Outlay for Rajasthan

1141. Shri Onkar Lal: Will the
Minister of Planning be pleased to
state:

(a) whether the outlay for 1961-62
for Rajasthan State has been decid-
ed; and

(b) if so, the amount and the allot-
ment made under different heads?

The Deputy Minister of Planning
(Shri S. N. Mishra): (a) and (b).
The Outlay for 1961-62 as reported
by the Rajasthan Government under
different heads is indicated in the
Statement which is laid on the Table
of the House. [See Appendix II,
annexure No. 34].

East Pakistan Refugees Leaving Ghatta
Ghatti Colony in Rajasthan

1142. Shri Onkar Lal: Will the
Minister of Rehabilitation and Mino-
rity Affairs be pleased to state:

(a) whether it is a fact that some
of the refugees from East Pakistan
in Ghatta Ghatti colony of Kishan-
ganj, Kota District of Rajasthan, have
left this colony;

(b) if so, the number of such
people;

(c) what are the reasons for leav-
ing this colony:

(d) how many families are now re-
siding in this colony;

(e) how much development has
taken place in this colony so far; and

(f) what are the steps taken by
Government for those families who
have left that colony?

The Deputy Minister of Rehabilita-
tion (Shri P. S. Naskar): (a) to (f).
Information is being collected and will
be laid on the Table of the Sabha as
soon as it is received from the State
Government.
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Industrial Estates in Rajasthan

1143. Shri Onkar Lal: Will the
Minister of Commerce and Industry
be pleased to state:

(a) how many industrial estates
have been set up in Rajasthan so far
district-wise;

(b) whether there is any proposal
to set up any new estates during the
year 1961-62; and

(c) if so, the names and the number
of such estates?

The Minister of Industry (Shri
Manubhai Shah): (a) to (c). A
statement is laid on the Table of the
House. [See Appendix II, annexure
No. 35].

Realisation of Loan from Refugees

1144. Shri Onkar Lal: Will the
Minister of Rebabilitation and Mino-
rity Affairs be pleased to state:

(a) how much of the loan advanced
for rehabilitation purposes, through
the Rajasthan Government, to the
displaced persons from West Pakistan,
has been realised so far; and

(b) the balance still que?

The Deputy Minister of Rehabilita-
tion (Shri P. S. Naskar): (a) Rs. 22591
lakhs upto 31st March, 1961.

(b) Rs. 227-80 lakhs.

Expenditure on Education of Refugees
in Rajasthap

1145. Shri Onkar Lal: Will the
Minister of Rehabilitation and Mino-
rity Affairs be pleased to state the
amount spent annually from 1956 to
1960 on all types of education for dis-
placed persons in Rajasthan year-
wise? B Aid |

The Deputy Minister of Rehabilita-
tion (Shri P, S. Naskar): The informa-
tion has been called for from the Gov.
ernment of Rajasthan. When received,
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it will be laid on the Table of the
Sabha,

Ambar Charkhas in Rajasthan

1146. Shri Onkar Lal: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the number of Ambar Charkhas
distributed in Rajasthan during 1961-
62 so far;

(b) the number of Charkhas which
are in operation; and

(c) the total quantity of yarn pre-
duced therefrom?

The Minister of Industry (Shri
Manubhai Shah): (a) to (c). The
information is being collected and it
will be laid on the Table of the Sabha
in due course.

Plan Publicity

1147. Shri Onkar Lal: Will the
Minister of Information and Broad-
casting be pleased to state the total
amount of money spent on plan pub-
licity by Rajasthan Government dur-
ing 1960-61 and 1961-62 so far
district-wise?

The Minister of Information and
Broadcasting (Dr. Keskar): The
matter relates entirely to the State
Government which is itself responsi-
ble for its plan publicity. It is under-
stood that the total figure for the
year 1960-61 is Rs. 8'86 lakhs. The
figure for 1961-62 is not available.

Import Licences

1148. Shri Onkar Lal: Will the
Minister of Commerce and Industry
be pleased to state how many firms
of Rajasthan have been black listed
for indulging in mal-practices in
obtaining export and import licences
in 1961 so far?

The Minister of Commerce (Shri
Kanungo): No firm of Rajasthan has
been black listed during the year 1961
(Upto 11-8-1961).
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Unsold Handloom Goods in Rajasthan

1149. Shri Onkar Lal: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the present stock of unsold
handloom goods in the co-operative
sector in Rajasthan; and

(b) the steps taken to dispose of
such unsold stock of handloom goods?

The Minister of Commerce (Shri
Kanungo): (a) and (b). Information
is being collected and will be laid on
the Table of the House.

Small Scale Handloom Industries in
Rajasthan

1150. Shri Onkar Lal: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the number of Small Scale
nandloom industries started in Rajas-
than during the Second Five Year
Plan period with names of places;

(b) the total amount sanctioned by
way of loans and grants for develop-
ment of these industries and the
break-up for each; and

(c) the expenditure incurred by the
Rajasthan Government during the
Second Five Year Plan period for this
nurpose?

The Minister of Commerce (Shri
Kanungo): (a) to (c¢). Information is
being collected and will be laid on
the Table of the House.

Uranium in Udaipur

Iy Shri Yadav Narayan
1151 J Jadhav:

3 Shri N. M. Deb:

L Shri M. L. Dwivedi:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that
TUranium deposits have been found ir
Udaipur district of Rajasthan;

(b) it so, whether Government have
made any preliminary survey of these
&oosits; and

(c) with what results?

The Prime Minister and Minister
of External Affairs (Shri Jawabarlal
Nehru): (a) Yes.

(b) and (¢). Two uranium deposits
in Rajasthan—one at Umra and the
other at Udaisagar in Udaipur dis-
trict have been found. Detailed in-
vestigations have already been taken
in hand, and drilling and mining
work on these two deposits is in pro-
gress.  Details regarding their in-
vestigations have been published at
pages 49-50 and 53 of the Annual Re-
ports of the Department of Atomic
Energy for the years 1959-60 and
1960-61 respectively.

Preduction of Fertilizers

Shri D. C. Sharma:
1s2. {Shri P. C. Borooah:

Will the Minister of Commerce and
Industry be pleased to refer fo the
reply given to Unstarred Question
No. 4281 on the 2nd May, 1961 and
state:

(a) whether the question of setting
up of more units for fertilizer produc-
tion has since been finalised;

(b) if so, the estimated cost involv-
ed; and

(c) the foreign exchange involved
and how it is proposed to be met?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) In addition to the fertilizer fac-
tories already existing or under con-
struction, a number of new schemes
for the manufacture of fertilizers have
been approved for being set up
during the Third Plan period. A few
more schemes are under examination
and are likely to be approved. When
this is done the total capacity, exist-
ing, under installation and approved
for installation, will be a little over 1
million tons per annum in terms of
Nitrogen.
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(b) and (c). The new schemes that
will be taken up under the 3rd Plan
are estimated to cost about Rs. 240
crores about half of which will be in
foreign exchange. The foreign ex-
change involved will be met partly by
foreign investment and partly by
foreign loans.

Training in Business; Management

1153. Pandit D. N, Tiwari: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether there is a proposal to
establish some additional Small In-
dustries Service Institutes for giving
training in business management; and

(b) if so, the places where they
will be established?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b). While
there is no proposal to establish any
additional Small Industries Service
Institute for giving training in busi-
ness management, a Central Industrial
Extension Training Institute is being
set up at Hyderabad, the main func-
tion of which would be to impart
training in industrial extension tech-
niques mostly to the officers of the
Small Scale Industries Organisation
and officers of the Department of In-
dustries of the State Governments and
to Senior experienced personnel in
the small and medium industries.

Second Indian Industries Fair

Shri Goray:
1154. { Shri P. C. Borooah:
L Shri K. B, Malvia:

Will the Minister of Commerce and
Industry be pleased to refer to the
reply given to Starred Question
No. 27 on the 15th February 1861 and
state:

(a) whether Government have since
received any intimation from UK,
U.S.A. and U.S.SR. about the nature
and extent of participation in the
Second Industries Fair scheduled to
be held on the Exhibition site at
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Mathura Road, New Delhi from the
14th November 1961 to 1st January,
1962;

(b) if so, the details thereof;

(c) whether any kind of facility and
assistance has been provided by Gov-
ernment to the Exhibition; and

(d) if so, the nature thereof?

The Deputy Minister of Commerce
ond Industry (Shri Satish Chandra):
(a) and (b). According to the infor-
mation received from the Federation
of Indian Chambers of Commerce and
Industry both the US.A. and U.S.SR.
will be occupying the same area and
Pavilions as in the World Agriculture
Fair. The area of the plots taken by
US.A., and USSR, are about 2 lakh
sq. ft. and 1 lakh sq. ft. respectively.
U.K. has booked an area of about
50,000 sa. ft. The nature of their
participation is not yet definitely
known.

(c) and (d). The exhibition site at
Mathura Road is being made avail-
able on rent to the Federation for
holding the Indian Industries Fair,
1961. Expenditure on the develop-
ment of the site and the creation of
assets thereon will be shared between
Government and the Federation in
the ratio of 2: 1.

Fertilizer Plant a¢ Itarsi

(" Shri Goray:

1155. _} Shri Vidya Charan Shukla:
3\ Shri Birendra Bahadur
[ Singhji:

Will the Minister of Commerce and
Industry be pleased to refer to the
reply given to Unstarred Question
No. 3773 on the 24th April, 1961 and
state:

(a) whether the decision with re-
gard to setting up of a fertilizer plant
at Itarsi has since been taken; and

(b) if so, the details thereof?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
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(a) and (b). The party to whom a
licence has been granted for setting up
a Fertilizer factory in Madhya Pradesh
has not yet submitted proposals re-
garding its location.

Tussar Silk Weavers in South India

1156. Shri Goray: Will the Minister
of C ce and Industry be pleased
to state:

(a) whether it is a fact that the
Tussar Silk Weavers in South India
have lost the American market for
their products; and

(b) whether Government have in-
vestigated the reasons for the same?

The Minister of Commerce (Shri
Kanungo): (a) No, Sir.

(b) Does not arise.

Soap Manufacturers

1157 Shri Shree Narayan Das:
Shri Radha Raman:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether it is a fact that non-
power soap manufacturers have to
face frequent scarcity and non-
availability of essential raw materials
at reasonable prices;

(b) if so, the steps taken so far to
remove these difficulties;

(c) whether it is a fact that indi-
genous raw materials are dearer than
imported materials;

(d) if so, whether the question of
providing necessary raw materials at
prices comparable to imported mate-
rials through the State Trading Cor-
poration for distribution to small units
of soap manufacturers has been con-
sidered; and

(e) if so, with what result?

The Minister of Industry (Shri
Manubhai Shah): (a) to (¢). No
specific complaint regarding scarcity
of raw materials has been received.
Imports of tallow, coconut oil and
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palm oil for non-power wunits are
allowed to the extent of 40 per cent.
of their yearly requirements depend-
ing upon their past consumption. It
is true that imported coconut oil, palm
oil and tallow are somewhat cheaper
than indigenous raw materials. How-
ever, full requirements in respect of
these items would not be licensed for
import in view of the tight foreign
exchage position.

(d) and (e). The matter is under
consideration on the basis of a rep-
resentation received from the All
India Non-Power Soap Makers' Asso-
ciation, Baidyanath, Bihar.

Soap Manufacturers

1158 J Shri Shree Narayan Das:
1 Shri Radha Raman:

Will the Minister of Commerce and’
Industry be pleased to state:

(a) whether it is a fact that non-
vower units of soap ‘'manufactures
have to face hard competion against
power units;

(b) whether any representation has
been received for imposing a pro-
tective duty on power soap units;

(c) if so, the reaction of Govern-
ment in this regard?

The Minister of Industry (Shri
Manubhaj Shah): (a) The products of
the Non-power soap units do not cam~
pete with the products manufactured
by organised power units.

(b) and (c). A representation
from the All-India Non-power Soap
Makers Association, Baidyanath, Deo-
garh, Bihar has been received. The
matter is under consideration.

Crop of Coffee

1159. Shri D. C. Sharma: Will the
Minister of C ce and Industry
be pleased to state:

(a) whether it is a fact that there
has been a record crop of coffee this
year;
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(b) whether any new forelgn
markets for coffee export have been
explored;

(c) if so, the result thereof; and

(d) the amount of foreign exchange
earned during 1960-61 due to export
of coffee?

The Minister of Commerce (Shri
Kanungo): (a) Yes, Sir.

(b) and (c). Efforts are being
made to find markets for Indian coffee
in the United States of America and
Turkey. Limited quantities of
-coffee have actually been exported to
‘the Unitedq States of America in
recent years. Steps are also being
taken to_popularise Indian coffee in
Japan. It is, however, too early to
indicate at this stage the results of
these efforts.

(d) Rs. 7,22,41,551.

Industrial Projects with Russian Help

rShri D. C. Sharma:
1160.< Shri Harish Chandra
Mathur:

Will the Minister of Commerce and
‘Industry be pleased to state:

(a) whether it is a fact that Russia
has proposed to revise certain indus-
trial projects for which Soviet finan-
cial and technical collaboration has
already been committed under recent
agreements signed by the two coun-
“tries;

(b) if so, the names of the projects;
(c) the reasons for the same; and

(d) the reaction of Government
thereto?

The Minister of Industry (Shrl
Manubhai Shah): (a) No, Sir.

(b) to (d). Do not arise.
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Capital at Charge of Private Secter

1161. Shri D. C. Sharma: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the up-to-date capital at charge
of the private sector;

(b) whether details have been
worked out of the surpluses which are
likely to accrue from private sector
enterprises during the course of Third
Five Year Plan period; and

(c) if so, whether a statement will
be laid on the Table?

The Minister of Industry (Shri
Manubhai Shah): (a) Complete infor-
mation is not available in regard to
all the segments of the Private Sector.
However, from the information given
in the Reserve Bank of India Bulle-
tins the capital at charge of Joint
Stock Companies in the private sector
is estimated to be Rs. 1090 crores in
1959. More up-to-date information is
not available.

(b) Yes, Sir. The surplus likely
to be available from private sector
enterprises for investment in Indus-
trial and mineral development during
the Third Plan period is estimated to
be Rs. 600 crores.

(c) This information is available in
the Report on the Third Five Year
Plan.

Return of Villagers Kidnapped by
Pakistanis

1162. Shri D, C. Sharma: Will the
Prime Minister be pleased to refer to
the reply given to Starred Question
No. 94 on the 13th March, 1961 and
state the progress made so far in get-
ting back the 4 villagers kidnapped
by Pakistanis near Balakot village
border in Jammu?

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): Government are awaiting in-
formation from the lecal authorities.
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Subsidy for Housing Programme

1163. Shri D, C. Sharma: Will the
Minister of Works, Housing and Supply
be pleased to state the total amount
of loans and subsidy proposed to be
given to the State Governments dur
ing the Third Five Year Plan period
for their housing programmes and
how much of this will be under Mid-
dle-Income Group Housing Scheme?

The Deputy Minister of Works,
Housing and Supply (Shri Anil K.
Chanda): A statement showing the
required information is laid on the
Table of the House. [See Appendix
II, annexure No, 36].

Productivity Team on Sugar

1164. Shri Ram Krishan Gupta: Will
the Minister of Commerce and Indus-
try be pleased to refer to the repiy
given to Unstarred Question No. 266
on the 20th February, 1961 and state:

(a) whether the Indian Productivity
Team on sugar has submitted its re-
port; and

(b) if so, what are the main recom-
mendations?

The Minister of Industry
Manubhai Shah): (a) No, Sir.

(Shri
(b) Does not arise.

‘Swing Credit Limit’

1165. Shri Ram Krishan Gupta: Will
the Min'ster of Commerce and Indus-
try be pleased to refer to the reply
given to Unstarred Question No. 267
on the 20th February, 1961 and state:

(a) whether the Banking arrange-
ments have been finalised; and

(b) if so, the steps taken to increase
the swing credit limit in case of
Burma?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) No, Sir.

(b) Does not arise,
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Factory Building Layout

Shri Ram Krishan Gupta:
Shri Chuni Lal:

Shri P. C. Borooah:
Sardar Igbal Singh:

1166.

Will the Minister of Commerce and
Industry be pleased to refer to the
reply given to Starred Question No.
1775 on the 27th April, 1961 and state:

(a) whether Government have exa-
mined the recommendations in the
report of the team sent to study the
technique of factory building layout
and construction under the Technical
Co-operation Mission;

(b) if so, the results thereof; and

(c) the action taken thereon?

The Minister of Industry (Shri
Manubhai Shah): (a) to (c). The Team
was sent abroad by the National Pro-
ductivity Council which is an autono-
‘mous organisation. The Council has
brought the recommendations of this
Team to the notice of various interests
in the country such as Associations,
Federations, Chambers of Commerce,
T.ocal Productivity Councils, Chief
Inspectors of Factories of different
States, Director of Industries of diffent
States. Team Members and the con-
cerned Departments of Government of
India for implementing the recom-
mendations to the extent feasible. The

question of implementation of the
recommendations by the concerned
authorities is being pursued by the

Nat‘onal Productivity Council.

Heavy Electricals Ltd.,, Bhopal

1167 Shri Ram Krishan Gupta:
: Shri Chuni Lal:

Will the Minister of Commerce and
Jndustry be pleased to state:

(a) whether it is a fact that the
members of the security staff of the
Heavy Electricals at Bhopal went on
strike on the 27th April, 1961;

(b) if so, the cause of the
and

strike:
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(c) the action taken thereon?
The Minister of Industry (Shri

Manubhai Shah): (a) to (c). A state-
ment is laid on the Table of the House.
[See Appendix II, annexure No. 37].

Stock of Cotton Cloth in Amritsar

1168. Shri Ram Krishan Gupta: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) whether it is a fact that huge
stock of cotton cloth has accumulated
in Amritsar cloth market; and

(b) if so, the steps taken or proposed
to be taken to dispose it of?

The Minister of Commerce (Shri
Kanungo): (a) No specific report
about the accumulation of cotton cloth
in Amritsar market has been received
by Government.

(b) Does not arise,

Export of Artificial Silk Rayon to
East Africa

j Shri Ram Krishan Gupta:
1163. { Shri Pangarkar:

Will the Minister of Commerce and
Industry be pleased to refer to the
reply given to Starred Question No.
149 on the 20th February, 1961 and
state:

(a) whether Government have re-
ceived the report of the Delegation to
West Asian and East African Countries
sponsored by the Silk and Rayon
Textiles Export Promotion Council;

(b) if so, whether Government have
considered the report;

(c) if so, the result thereof; and

(d) the steps taken or proposed to
be taken to increase its export? «

The Minister of Commerce (Shrl

Kanungo): (a) Yes, Sir.

(b) The recommendations are under
consideration,

(c) and (d). Do not arise.
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Housing Board for Punjab

1170. Shri Ram Krishan Gupta: Will
the Minister of Works, Housing and
Supply be pleased to refer to the
reply given to Unstarred Question
No. 283 on the 20th February, 1961
and state:

(a) whether Government have dis-
cussed the proposal for setting up a
Housing Board with the Punjab Gov-
ernment; and

(b) if so, the result thereof?

The Deputy Minister of Works,
Housing and Supply (Shri Anil K.
Chanda): (a) Yes.

(b) The matter is still under the
consideration of the State Government

Night Shelter in Ahmedabad

1171, Shri Ram Krishan Gupta: Will
the Minister of Works, Housing and
Supply be pleased to state the nature
of progress made so far in construc-
tion of a two-storeyed building pro-
viding night shelter for people at
Ahmedabad?

The Deputy Minister of Works,
Housing and Supply (Shri Anil K.
Chanda): The Government of Gujarat
who have to implement the project
state that the question regarding the
construction of the night-shelter at
Ahmedabad is under their considera-
tion and will be taken up after com-
pleting the requisite formalities.
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Rescue Station at Kothagudium

1173, Shri T. B, Vittal Rao: Will the
Minister of Labour and Employment
be pleased to state:

(a) when the Rescue Station at
Kothagudium will be established;

(b) when the construction of the
building will be taken up; and

(c) the amount allotted for the
same?

The Deputy Minister of Planning
and Labour and Employment (Shri
L. N. Mishra): (a) A Rescue Station
was opened at Kothagudium on the
21st July, 1961 in a rented building.

(b) After the necessary land has
been acquired for which negotiations
are being conducted.

(c) A provision of Rs. 2,40.000 has
been made in the budget for 1961-62
for construction of buildings for the
Rescue Stations at Parasia and
Kothagudium.

Hospital at Madras Under Employees’
State Insurance Corporation

Shri T, B. Vittal Rao:
Shri Tangamani:

Will the Minister of Labour and
Employment be pleased to state:

1174

(a) the reasons for the delay in the
completion of the building for 100 bed
hospital at Madras by the Employees’
State Insurance Corporation;

(b) whether the equipment for the
hospital has since been ordered; and

(c) when the hospital is likely to
be opened for admission?

The Deputy Minister of Planning
and Labour and Employment (Shri
L. N. Mishra): (a) Short and irregular
supply of steel and cement,
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(b) Yes.
(c) By the end of 1961. At present

the hospital is functioning in a rented
building.

Water Supply in Coal Fields

1175 Shri Kunhan:
*\ Shri T. B, Vittal Rao:

Will the Minister of Labour and
Employment be pleased to state:

(a) whether any high level Com-
mittee to go into the question of water

supply in the coal fields has been
appointed;
(b) if so, whether the Committee

has submitted its report; and

(c) if not, when the report is likely
to be received?

The Deputy Minister of Planning
and Labour and Employment (Shri
L. N. Mishra): (a) No.

(b) and (c). Do not arise.

Hospital in Singareni Collieries

Shri T. B, Vittal Rao:

Will the Minister of Labour and
Employment be pleased to state:

1176, {Shl'i Kunhan:

(a) what are the reasons for the
delay in the construction of a Regional
Hospital at Godavari Khani, Singareni
Collieries, Andhra Pradesh;

(b) when the construction is likely
to be commenced; and

(c) when it is likely to be comple-
ted?

The Deputy Minister of Planning
and Labour and Employment (Shri
L. N. Mishra): (a) Land has not yet
become available.

(b) As soon as land becomes avail-
able,

(¢) In about 18 months from the
date of commencement of the work.
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Heavy Electricals Ltd., Bhopal

1180. Shri S. M. Banerjee: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether there are no service
rules for the employees of Heavy Elec-
tricals Ltd., Bhopal;

(b) if so, whether such rules are
being framed; and
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(c) whether workers’ represen-
tatives have been or are being con-
sulted?

The Minister of Industry (Shri
Manubhai Shah): (a) to (c). In the
case of staff governed by the Fac-
tories Act, ie. Industrial Workers,
Standing Orders have been compiled
and are under issue. These Stand-
ing Orders are subject to certification
by the Competent Authority and
liable to such modifications as may be
required by this Authority. A paral-
lel set of rules applicable to all other
non-industrial employees of Heavy
Electricals Ltd., have also been com-
piled and will be issued simultane-
ously with the Standing Orders.

2. Under the provisions of the
Industrial Employment Standing
Orders Act (1946), the employer has
to submit draft Standing Orders to
the Competent Certifying Authority
and it is left to this Competent Certi-
fying Authority to forward a copy of
the Standing Orders to the registered
Trade Unions of workmen in the
prescribed manner. Thus, employers
are not required to consult the
workers’ representatives.

3. The draft Standing Orders of
Heavy Electricals (India) Ltd., are
under consideration of the Regional
Labour Commissioner (Central),
Jabalpur, who is the Competent
Certifying Authority.

Heavy Electricals Ltd., Bhopal

1181 Shri S. M. Banerjee: Will the
Minister of Commerce and Industry
be pleased to state: ,

(a) whether the Associated Electri-
cal Industries at Heavy Electricals
Ltd., Bhopal have refused to put
their seals after testing the switch
gears;

(b) if so, the reason for the same;

(c) whether material is now being
imported from UK.

(d) whether TUN.O. has been
approached in this matter to effect
early supply of material; and
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(e) whether production in Heavy
Electricals Ltd., is likely to be
delayed as a result of delayed supply?

The Minister of Industry (Shri
Manubhai Shah): (a ) to (c). In
accordance with the agreement
entered into with Mns. Associat-
ed Electrical Industries Ltd, the
Heavy  Electricals (India) Ltd.,
are not required to affix A.E.L seals
to the products manufactured in the
Bhopal factory. They will have,
however, to show on all lables of
their products made to AE.I speci-
fications  “Manufactured in India
under A.E.I. Licence”.

The Bhopal factory are now imple-
menting a targetted production pro-
gramme of the value of Rs. 3'5 crores
including the manufacture of switch-
gears, controlgears, transformers etc.,
to be achieved by March, 1962. For
achieving this target, they have
arranged to import such of those raw
materials and components as cannot
indigenously bz arranged for or in
acute short supply in the country, the
delay in procurement of which would
seriously give a set back to the pro-
duction in the factory. U.N.O. have
not been approachad for assistance in
the procurement of raw materials.

Production in the factory at Bhopal
is proceeding according to schedule.

Subvention to Nepal

1182 Shri Ajit Singh Sarhadi: Will
the Prime Minister be pleased to
state:

(a) whether it is a fact that Nepal
has approached the Central Govern-
ment for increase subvention due to
the increase in the excise duties; and

(b) if so, the nature of the request
made and the Government of India’s
reaction thereto?,

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): (a) and (b). Under the
present arrangements Central excise
duties levied on goods exported from
India to Nepal are refunded to the
Government of Nepal. No request has
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been received from the Government
of Nepal for any increase in this
subvention, )

Press Trust of India

1183. Shri Ajit Singh Sarhadi: Will
the Minister of Information and Broad-
casting be pleased to state:

(a) whether Indian Federation of
Working Journalists has approached
the Centre for converting the Press
Trust of India into Public Corpora-
tion; and

(b) if so, the reaction of the Gov-
ernment of India thereon?

The Minister of Information and
Breadcasting (Dr, Keskar): (a) Gov-
ernment have received a copy of the
resolution passed by the Annual Con-
inter alia, emphasised the urgency of
Working Journalists held in the last
week of May at Trivandrum which,
inter alia, emphasised the urgency of
converting the Press Trust of India
into a Public Corporation.

(b) This is a matter which is pri-
marily the concern of the share-
holders of the Press Trust of India.
Legally, Government cannot convert
the Press Trust of India into a public
Corporation.

Export of Non-Traditional Items

1184. Shri Pangarkar: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether it is a fact that two
key members of President Nasser’s
cabinet visited India with a view to
promote the exports of non-tradi-
tional items; and

(b) if so, the outcome of their visit
to India?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) No, Sir.

(b) Does not arise.
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Krishna Menon Committee on State
Undertakings

Shri T. B. Vittal Rao:
1185.{ Shri Ram Krishan Gupta:
LShri Rajendra Singh:

Will the Minister of Commerce and
Industry be pleased to state:

{(a) whether any decision has been
taken regarding the recommendation
of the Krishna Menon Committee on
State Undertakings for an ‘inbred’
board of management composed of
directors drawn entirely from within
an undertaking; and

(b) if so, what is the decision of
Government?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b). The
entire report and all the recommen-
dations of the Krishna Menon Com-
mittee are under the consideration of
Government.

Companies (Amendment) Act, 1960

1186. Shri Damani: Will the Minis-
ter of Commerce and Industry be
pleased to state the number of Com-
panies which have approached the
Registrars of Companies for extension
of time for holding Annual General
Meetings, since they could not hold
the Annual General Meeting within
six months as required under Section
210 as amended by the Companies
(Amendment) Act, 1960 and the num-
ber of cases in which the extension
requested hag been refused?

The Minister for C ce (Shri
Kanungo): Upto 30-6-1961, 2854 com-
panies approached the Registrars of
Companies for extension of time for
holding Annual General Meetings
since they could not hold these meet-
ings within six months of the close
of their financial years as required
under Section 210 of the Companies
Act, 1960, as amended by the Com-
panies (Amendment) Act, 1960, and
such requests were refused in 201
cases.
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Registered Unemployed in Bihar

1187. Shri Bibhuti Mishra: Will the
Minister of Labour and Employment
be pleased to state:

(a) the number of persons register-
ed in the Employment Exchanges upto
the 1st July, 1961 in Bihar;

(b) the number of un=mployed
graduates, intermediates and matri-
culates according to the census of
1961; and

(c) the number of science and
medical graduates who ar: unemploy-
ed according to the census of 19617

The Deputy Minister of Labour
(Shri Abid Ali): (a) The number on
the Live Register was 99,296.

(b) and (c). The information is not
available.

Charges Against Embassy Officials in
Bonn

1188. Shrimati Renu Chakravartty:
Will the Prime Minister be pleased
to refer to the reply given to Un-
starred Question No. 459 on the 23rd
February, 1961 and state:

(a) whether the departmental pro-
ceedings against a former charge
d’affaires at Indian Embassy at Bonn
have bzen completed;

(b) what are the charges against
him;

(c) the findings of the departmental
enquiry; and

(d) the action taken by Govern-
ment?

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nebru): (a) Yes.

(b) The charges were connected
with the purchase of a carpet for his
official residence at his previous
place of posting. He was charged in
the main with misappropriation of
a small amount of the sum sanctioned
for the carpet, and gross ncgligence
in dealing with government property.
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(¢) The departmental enquiry found
the main charges established against
him,

(d) After careful consideratfon of
all the evidence produced, the Gov-
ernment concluded that the officer’s
maia fides had not been proved
beyond doubt; though they found him
guilty of carelessness in dealing with
government property. They, there-
for2, exonerated him from the charge
of wilful misappropriation of govern-
ment funds or misconduct. And
taking into account the punishment
the officer had already udergone for
his lapses in d:aling with government
property by the long period of sus-
pense to which he was subjected, and
the severe monetary loss he had
suffzreq during the course of the
enquiry of more than two years, they
have allowed him to resume duty in
the grade in which he was when he
went on leav: pending the enquiry.
The officer’s promotion has also been
held up. It will only be decided on
his service performanuce during the
naxt year or two.

Herobhanga Scheme I

1189. Shrimati Renu Chakravartty:
Will the Minister of Rehabilitation
and Minority Affairs be pleased to
refer to the reply given to Unstarred
Question No. 2160 on the 21st Decem-
er, 1960 and state: s

(a) whether Herobhanga Scheme II
has been sanctioned and taken up for
implementation; and

(b) if so, the
matter?

The Deputy Minister of Rehabili-
tation (Shri P, S. Naskar): (a) and
(b). The scheme is still under consi-
deration.

progress in the

Aluminium Factory near Koyana
Project

1190. Shri Assar: Will the Minister
of Commerce and Indusiry be pleased
to state:

(a) whether any progress has been
made towards the setting up of any
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Aluminium Factory near Koyana P-ro-!

ey

(b) whether any site has beex
selected; and

(c) if so, the details thereof?

The Minister of Industry (Shri
Manubhai Shah): (a) The Indian
Company which has been granted a
licence under the Industries
(Development and Regulation) Act,
1951, for the setting up of an alumi-
nium smelter in the Koyna Region is
still negotiating in connection with
technical and financial collaboration
for the scheme.

(by and (c). According to the
terms of the licence issued under the
Industries (Development and Regula-
tion) Act, 1951, the undertaking will
be locateq at Pophli, near Chiplun in
Ratnagiri District (Maharashtra).

Firms Registered with D.G.S. & D.

1191 Shri B. Dag Gupta:
) Shri Aurobindo Ghosal:

Will the Minister of Works, Housing
and Supply be pleased to state:

(a) the number of firms registered
with the Directorate General of
Supplies and Disposals which makes
purchases for Central and State Gov-
ernments in 1959-60;

(b) the number of applications
received for registration and the
number approved; and

(c) the number of foreign and
Indian firms?

The Minister of State in the Minis-
try of Works, Housing and Supply
(Dr. B. Gopala Reddi): (a) 1849 firms
were registered during 1959-60.

(b) 2175 applications were received.
1849 firmg were registered.

(¢) (i) Number of applications
received during 1959-60.

1221 foreign firms.

959 Indian firms.

(ii) Number of firms registered
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during 1959-60.

1182 foreign firms
667 Indian firms.

Exports to Canada

1192 Shri B. Das Gupta:
* 7\ Shri Aurobindo Ghosal:

Will the Minister of Commerce and
Industry be plzased to state:

(a) whether the Indian goods enjoy
preferential rates of duty in Canada;
and

(b) if so, what steps have been
taken to boost up exports to Canada?

The Minister of Commerce (Shri
Kanungo): (a) Yes, Sir. Indian
goods have been enjoying this pre-
ference for a very long period.

(b) Prospects of increasing our
exports to Canada are comstantly
being explored, In particular, the
following measures have been taken
during the last year:—

(i) A delegation of the Engineer-
ing Export Promotion Council
visited Canada.

(ii) A Trade Mission was opened
in Vancouver, British Colum-
bia, in order to take care of
our commercial interests in
that area.

Persons Registered at Employment
Exchange, Agartala

1193 Shri Dasaratha Deb: Will the
Minister of Labour and Employment
be pleased to state:

(a) the number of unemployed
registereq at Employment Exchange,
Agartala, during the last 3 years;

(b) the number of candidates
recruited by Tripura Territorial
Council and Tripura Administration
during this period through Employ-
ment Exchange;
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(¢) whether this number is satis-
factory; and

(d) if not, the reasons of emplgy-
mont being given without going
through the Employment Exchange?

The Deputy Minister of Labour
(Shri Abid Ali): (a) 15,959 during
1958, 1959 and 1960.

(b) Tripura Administration—1243
Tripura Territorial Council—319

(c) Yes.

(d) Does not arise.

Collaboration Agreements with
Hungarian Parties

1194. Shri Morarka: Will the Minis-
ter of Commerce and Indusiry be
pleased to state:

(a) whether 4 collaboration agree-
ments with Hungarian parties have
been concluded recently;

(b) if so, the names of the parties
and the schemes covered by them;
and

(c) what are the main terms of
these contracts?

The Minister of Industry (Shri
Manubhai Shah): (a) to (c). Yes,
Sir. Six proposals for collaboration
with Hungarian firms have been
approved. Details of these agree-
ments are being collected and will be
laid on the Table of the House.

Titanium Factory in Trivandrum

1195. Shri A. K. Gopalan: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether there is any new pro-
posal for the expansion of the
Titanium Factory at Trivandrum;

(b) if so, what are the details of
the scheme;

(c) whether any fore‘yn collabora-
tion is envisaged; and

(d) what are the terms of the pro-
posed foreign collaboration?
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The Minister of Industry (Shri
Manubhai Shah): (a) to (d). Mjs.
Travancore Titanium Products Limit-
ed, Trivandrum were granted a
licence in April last for effecting a
substantia] expansion from the earlier
licenszd capacity of 6500 tons per
annum of Titanium Dioxide (both
Anatase and Rutile Grades) to 24500
tons per annum. The expansion is
for the Rutile Grade. The overall
capital cost of the plant and machi-
nery required by the fim is of order
of Rs, 3 crores of which equipment
worth Rs, 17 crores may have to be
imported. Another sum of Rs. 1
crore will be required as working
capital. The expansion scheme of the
firm has been approved subject to
cermin conditions such as export of
50 per cent of the production, use of
indigenous raw materials, ceiling of
royalty payments etc. The scheme is
expectedq to provide additional em-
ployment to about 200 persons. The
scheme also envisages foreign colla-
boration and the firm is, at present,
negotiating the terms.

Recommendation of Rubber Board

1196. Shri Jinachandran: Will the
Minister of Commerce and Industry
be pleased to refer to the reply given
to Unstarred Question No. 3759 on
the 24th April, 1961 and state:

(a) whether any recommendation
has since been reccived from the
Rubber Board for consideration of the
question of implementation of the
recommendations of the Second Pay
Commission for certain posts under
the Board; and

(b) if so, what are the decisions of
Government and when they will be
implemented?

The Minister of Commerce (Shri
Kanungo): (a) Yes, Sir.

(b) It has been decided to give
effect to the revised scales of pay
from 1-7-1959.
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New Rubber Plantation

1197. Shri Jinachandran: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether it is a fact that Govern-
ment have sanctioned loan scheme for
new rubber plantations on the recom-
mendations of the Rubber Board;
and

(b) if so, whether the scheme has
been brought into operation?

The Minister of Commerce (Shri
Kanungo): (a) and (b). A scheme of
loan assistance to existing small
growers for new planting of rubber
has been sanctioned. The rules
regulating the grant of such loans
have been recently finalised, and the
scheme is expected to be brought into
operation shortly.

Expenses on Prime Minister’s Manali
Trip

1198, Shri Arjun Singh Bhadauria:
Will the Prime Minister be pleased
to state:

(a) whether the expenses of the
holiday trip of Shri Nehru to Manali
will be borne by himself or the Gov-
ernment; and

(b) if any expenses have been borne
by the Government, the total amount
thereof?

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): (a) Yes, the expenditure
was borne by the Prime Minister him-
self.

(b) No part of the Prime Minister’s
personal expenditure during his stay
at Manali was borne by Government.

Fellowship on Workers’ Education

1199 S Shri Indrajit Gupta:
: 1 Shri Narayanankutty Menon:

Will the Minister of Labour and
Employment be pleased to state:
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(a) whether International Labour
Organisation, has awarded fellowship
on workers’ education during the
Second Five Year Plan period;

(b) if so, how many;

(c) the basis on which the selection
was made; and

(d) the names of the candidates
selected and the names of the organi-
sation to which they belong?

The Deputy Minister of Labour
(Shri Abid Ali): (a) Yes.

(b) Two.

(c) Not communicated to us.

(d) 1. Shri K. K. B.
LN.T.U.C.

2. Shri N. Vaidyanathan,
Teacher-Administrator, Cent-
ral Board for Workers'
Education.

Chougule,

Service of Beef in Ashoka Hotel

Shri Vajpayee:
Shri Bibhuti Mishra:
Shri Assar:
Shri Naval Prabhakar:
1200. Shri P. G. Deb:
T Shri Arjun Singh
Bhadauria:
| Dr. Ram Subhag Singh:
| Shri Prakash Vir Shastri:

Wil] the Minister of Works, Housing
and Supply be pleased to state:

(a) whether the Directors of Ashoka
Hotel have reconsidered their policy
of serving beef to their guests; and

(b) it so, the decision taken?

The Deputy Minister of Works,
Housing and Supply (Shri Anil K.
Chanda): (a) and (b). The Manage-
ment of Ashoka Hotels Ltd. has
decided to discontinue the service of
beef, in any form whatsoever, in the
Ashoka Hotel with effect from the 1st
July, 1961,
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/‘mb Explosions in Jammu

( Shri Agadi:
| Shri Sugandhi:
1201. Shri Ajit Singh Sarhadi:
Shri Assar:
Shri D. C. Sharma:

Will the Prime Minister be pleased
to state:

(a) whether it is a fact that during
the last visit of the Kashmir Premier
Bakshi Gulam Mohammed to old
Samba-Kathua Road at Plura in
Jammu, bombs planted on the road by
foreign saboteurs exploded;

(b) if so, how many persons were
killed and injured;

(c) whether it is a fact that greater
number of explosions have occurred
during the first five months of 1961
than during the corresponding period
of 1960; and

(d) if so, what action has been taken
to check the saboteurs?

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): (a) and (b). On May 18,
1961 two bombs planted by saboteuns
from Pakistan on the old Kathua Road
exploded, resulting in the death of a
woman and injuries to her eight years
old son.

(¢) Yes Sir. During the first five
months of 1961, 39 cases of bomb ex-
plosions were reported from Jammu
and Kashmir as against 32 during the
corresponding period of 1960.

(d) On being intercepted, three
saboteurs from Pakistan lost their
lives in armed encounters with the
police.

/fiterature Regarding China’s
Aggression on our Borders

1202, Shri Dinesh Singh: Will the
Minister of Information and Broad-
casting be pleased to state:

(a) whether any literature has been
published in Indian languages to
inform the public about the facts con-
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cerning China’s aggression on our
borders; and

(b) If so, the number of such pub-
lications and the languages in which
they have been published?

The Minister of Information and
Broadcasting (Dr. Keskar): (a) Yes,
Sir. Three pamphlets have be:n pub.
lished in the Indian languages to
inform the public about the facts con-
cerning China’s aggression on our
borders viz, ‘India China Relations’,
‘India China Border Problem’ and
‘Summary of the Official Report on
India China Boundary Question’).

(b) A statement is laid on the
Table of the House. [See Appendix
II, annexure No. 38].

Export of Pashmina Wool

1203. Shri P. C. Borooah: Will
the Minister of Commerce and Indus-
try be pleased to state: ’

(a) the amount of Pashmina wool
exported during each of the past five
years and the foreign exchange
earning thereby;

(b) whether Government have
been considering the question of
banning the export of Pashmina wool
and

(c) if so, the reasons therefor?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
(a) Export statistics of Pashmina
wool prior to November, 1957, are
not ava‘lable. Exports from Novem-
ber, 1957, to June, 1961, were as
follows:

Period Qty. Value
(in Kgs.) (inRs.)
Nov.-Dec. 1957 . .. ..
1958 . . 87,193 13,68,195
1959 . . . 225,591 40,45,729
1960 . . . 31,809 6,23,406

1961 (Jan. to June
1961) . . 6,055 56,809

(b) No, Sir.
(¢) Does not arise
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Spindlage for Worsted Wool

1204, Shri P. C. Borooah: Will the
Minister of Commerce and Industry
be pleased o state:

(a) what is the present spindlage

for worsted wool in the different
states in the country;

(b) whether government have
decided not to sanction any more

spindles for worsted wool in any part
of the country except in Kashmir
under the Third Five Year Plan; and

(c) what are the reasons for this
decision?

The Minister of Commerce (Shri
Nityanand Kanungo): (a) to (c). A
statement is laid on the Table of the
House. [See Appendix II, annexure
No, 39].

Expori of Engineering Industry Goods

1205. Shri P. C. Borooah: Will the
Minister of C ce and Industry
be pleased to refer to the reply given
to Unstarred question No. 2261 on the

24th March, 1961 and state:

(a) whether Government have since
taken a decision on the specific
demands of the Chairman of the
Engineering Export Promotion Coun-
cil to offer incentives to promote ex-
port of enginecering industry goods;
and

(b) if so, what action has since been
taken in pursuance thereof?

[
The Deputy Minister of Commerce ~

and Industry (Shri Satish Chandra):
(a) and (b). Government have
already set up a Freight Investigation
Board and the Council has been asked
to refer specific cases for reduction in
shipping freights to it with proper
justification for the demand. The im-
port entitlement provided under thc
current Export Promotion Scheme for
Engineering foods in sufficiently libe-
ra]l and no further increase is contem-
plated at present. The benefits under
the Scheme have, however, been ex-
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tended to exporters who are not
manufacturers themselves provided

certain conditions are fulfilled. Other
questions such as the one relating to
reduction in prices of iron and steel
are under consideration.

Jute Industry

1206. Shri P. C. Borooah: Will the
Minister of Commerce and Industry be
pleased to state:

(a) whether Government have taken
notice of the reported resolution of
the Bengal Jute Mill Worker’s Union,
passed in June 1961 urging Govern-
ment to nationalise the Jute Industry;

(b) if so, what were the reasons
advanced by them for their demand;
and

(c) what is Government’s decision
on the demands?

The Minister of Commerce (Shri
Kanungoe): (a) Yes, Sir.

(Db) In passing the resolution, the
Union seems to have been mainly in-
fluenced by the adverse effects likely
to be caused by the decision of the
Indian Jute Mills Association to cur-
tail working hours and to observe
block closure of mills in the months
of June and July on the employment
situation.

(c) No action is proposed to be taken
on this demand.

Manufacture of Sewing Machines

1207. Shri Daljit Singh: Will the

":""‘;',Minister of Commerce and Industry

be pleased to state:

(a) the number of sewing machines
manufactured in India during the First
half of 1961 (State-wise); and

(b) the number of sewing machines
exported during the same period?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b). A state-
ment is laid on the Table of the House.
[See Appendix II, annexure No. 40].
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Import of Dry Fruits from Middle East
Countries

1208. Shri Daljit Singh: Will the
Minister of Commerce and Industry
be pleased to state the value of dates
dry fruits imported by sailing vessels
from Middle East Countries during
the first half of the year 19617

The Minister of Commerce
Kanunge): Rs. 84 lakhs.

(Shri

Export of Coffee and Tea

1209. Shri Daljit Singh: Will the
Minister of Commerce and Industry
be pleased to state how much pro-
gress has been there in the export
of Tea and Coffee during the last,
six mcnths?

The Deputy Minister of Commerce
and Industry (Shri Satish Chandra):
Exports of Indian tea during the first
six months of 1961 are estimated at
1457 million lbs against 132'8 mil-
lion lbs during the corresponding
period of 1960.

Exports of coffee during the six
months ending March, 1961 were 12868
metric tonnes against 6707 metric
tonnes during the corresponding six
months ending March 1960. Later
figures are not yet available.

Industrial Training Institutes in
Punjab

1210. Shri Daljit Singh: Will the
Minister of Labour and Employment
be pleased to state:

(a) the number of Industrial Train-
ing Institutes under the Craftsmen
Training Scheme run by the Centre
which are working in Punjab;

(b) the present strength of trainees
in those institutes; and

(c) the target fixed for the
Five Year Plan Period?

Third

The Deputy Minister of Planning
and Labour and Employment (Shri

1883 (SAKA) Written Answers 2356
L. N. Mishra): (a) Seventeen (includ-
ing Vocational Training Centres for
Displaced Persons) as on 30-6-1961.

(b) 3,567.
(c) 4424

Economic Division in E.A. Ministry

1211, Shri Ajit Singh Sarhadi: Will
the Prime Minister be pleased to state:

(a) whether the Ministry of Exter-
ral Affairs js having an Economic
Division; and

(b) if so, the nature and functions
of this Division?

The Prime Minister and Minister of
External Affairs (Shri Jawaharlal
Nehru): (a) Yes Sir; an Economic and
Coordination Division started function-
ing in the Ministry of External Affairs
from the 15th July, 1961.

(b) The Division is essentially an
advisory unit; and has l'zen created
with a view to achieving better co-
ordination at different levels between
political and economic policies, affect-
ing India’s relations with other coun-
tries.

Allottees of Shankar Market, New
Delhi

1212. Shri Assar: Will the Minister
of Works, Housing and Supply be
pleased to state:

(a) whether it is a fact that notices
have been served on the allottees of
the Shankar Market (New Central
Market) in New Delhi to execute
lease deeds by the 25th June, 1961;

(b) whether it is also a fact that
present allottees had executed rent
‘deeds with the Ministry of Rehabilita-
tion three years back;

(¢) whether Government have
received protests from the allottees
and their association; and

(d) if so, the reaction of Govern-
ment?

The Deputy Minister of Works,
Housing and Supply (Shri Anil K.
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Chanda): (a) and (b). A large num-
ber of shopkeepers have either not
executed any deed so far, or the docu-
ments signed by them are legally de-
fective. The shopkeepers were, there-
for, asked to execute licence deeds.

(c) Yes.

(d) The matter has since been
discussed with the representatives of
the allottees of the markets under the
conirol of the Directorate of Estates
and it has been decided that the allot-
tees will be asked to sign lease-deeds
and not licence deeds.

Handloom Industry

1213. Shri Kalika Singh: Will the
Minister of Commerce and Industry
be pleased to state:

(a) with reference to the recom-
mendation of the Working Group on
Handloem Industry regarding produc-
tion of the 2,800 million yards at the
end of the Third Five Year Plan
period to provide per capita consump-
tion of 19 yards, how Government pro-
pose to achieve the target of produc-
tion;

(b) what proportion of internal re-
quirements of cloth is sought to be
met by Handloom Industry; and

(c) whether there is any proposal
to provide a protected market to
Handloom Industry by total reserva-
tion of dhoties and sarees?

The Minister of Commerce (Shri
Kanungo): (a) to (¢). A production
target of 3500 m. yds. has been tenta-
tively provided for the decentralised
sector during the Third Plan period.
Out of this, the handloom industry is
expected to produce about 2800 m.-yds.
Steps are being taken to increase out-
put of yarn by licensing more spind-
les. Assistance is also being given to
Handloom Weavers  Cooperative
Societies to strengthen their share
capital and also to enable them to
obtain working capital through insti-
tutional financing agencies. State
Governments are being requested to
provide financial assistance to weavers
outside the co-operative folg through
State Finance Corporations.
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The total production of cotton cloth
in the country is expected to reach
9,300 million yards by 1965-66 accord-
ing to the Third Plan. A target of
900 million yards has been proposed
for export. On this basis, the pro-
duction of 2,800 million yards in the
handloom industry might account for
one third of the total internal require-
ments.

There is no proposal to extend the
area of reservation in the production
of fabrics at present enjoyed by the
Handloom Industry.

Mishaps in Coal Mines

1214. Shri Kalika Singh: Will the
Minister of Labour and Employment
be vieased to state:

(a) whether in view of recurring
mishaps in coal mines resulting in
death of miners in large number the
Ministry is contemplating to introduce
provisions similar to those provided
in British Mines and Quarries Act, 1954
and the British Clean Air Act, 1956;

(b) the results of investigations into
coal mine disasters including those in
which roofs collapsed; and

(c) what precautions are now being
taken to ensure regular and timely
inspections?

The Deputy Minister of Planning
and Labour and Employment (Shri
L. N. Mishra): (a) While framing the
Mines Act, 1952, and subsequent
amendments, the provisions of foreign
legislation, including those of the
British, were taken into account and
adopted as far as practicable.

(b) During the past six years, five
major disasters occurred. All of them
were investigated. Three were due
to inundation of water and two, to
explosion. Action was taken against
the management, wherever the man-
agement was at fault. Amendments
were also made in the safety legisla-
tion in the light of the investigation
reports.
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(¢) The Mines Inspectorate is being
strengthened further.

Large Scale Industrial Units in U.P.

1215. Shri Kalika Singh: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the location and particulars of
large-scale industrial units in U.P.
which have been granted licence in
the private sector from 1957-58 to
1960-61;

(b) the location and particulars of
large-scale industrial units in U.P.
established in the public sector during
1957-58 to 1960-61; and

(c) the expansion programme of old
industrial units in the private and
public sectors during the Third Five
Year Plan in U.P.?

The Minister of Industry (Shri
Manubhaj Shah): (a) to (c). A state-
ment giving the requisite information
is laid on the Table of the House.
[See Appendix II, annexure No. 41].
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Ownership Rights of Shops in Sarojinj
Market

Shri Raman:

Shri Ajit Singh Sarhadi:

Shri Vajpgyee:

Shri Naval Prabhakar:
LShri Balraj Madhok:

1218.

Will the Minister of Rehabilitation
and Minority Affairs be pleased to
state:
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(a) whether Sarojini Market Shop-
keepers Association, New Delhi have
asked for transfer of ownership rights
of shops and flats to occupants in
Sarojini Market; and

(b) if so, the action taken thereon?

The Deputy Minister of Rehabilita-
tion (Shri P. S, Naskar): (a) Yes.

(b) Since the Sarojini Market does
not form part of the ‘Compensation
Pool’ and is a non-transferable market,
the request of the Association has
not been accepted. The control of the
market was transferred to the Minis-
try of Works, Housing and Supply on
1st April, 1958.
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Import of Horses

Shri Sugandhi:
Shri Wodeyar:

7 Shri Agadi:

{_Shri Kalika Singh:

1223.

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether it is a fact that import
of horses is allowed for improving
the breed;

(b) if so, from what countries;

(c) whether licenses are granted to
individuals;

(d) the conditions thereof;
(e) the total number of horses for

which licenses have been granted
during 1960-61; and

(f) the amount of foreign exchange
allowed?
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The Minister of Commerce (Shri
Kanungo): (a) Yes,; Sir. -, .. .

(b) to (d). Licences valid for im-
port from all countries except the
Union of South Africa/South West
Africa, are granted to private breeders,
Organisations, State Governments etc.
on ad hoc basis in consultation with
a Committee constituted for the pur-
pose, subject to the following condi-
tions:—

-(iy-Geldings or Rigs will not be
ailowed to be imported.

(ii) In the case of imports from
countries affected by African
horse sickness, a valid certificate
of inoculation against the disease
should be produced.

(iii) Other certificates required
under the Livestock Improvement
Act should also be produced..

(iv) Import from Pakistan will
be in terms of the Trade Agree-
ment between the two countries
and will be subject to certain
prescribed conditions e.g. with re-
gard to payments arrangements
agreed to between the two Govern-
ments.

(e) 18 Brood Mares.
(f) Rs. 1,19,000.

Assessment. of Progress made by
Public- Sector Enterprises

1224, J Shri Raghunath Singh:
*\ Shri Aurébindo Ghosal:

Will the Minister of Planning be
pleased to state whether Government
are considering any proposal to set up
a special unit to assess the progress
of the public sector enterprises on a
cortinuing basis and report to the
National Development Council?

The Deputy Minister of Planning
(Shri S. N. Mishra): The Planning
Commission has set up a sectio‘n on
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Public Enterprises with the object
mainly of assisting in the consideration
of the annual plans of these-enter-
prises and in the preparation of an
annual report on the economic and
financial aspects of their working. The
annual report will be placed before
the National Development Council.

Tea Board Employees

( Sardar Igbal Singh:
J Shri A. M. Tariq:

Shri Tridib Kumar
1 Chaudhuri:

1225.

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether the recommendations of
the Second Pay Commission (Revision
of Scales of Pay) as accepted by the
Government of India have been im-
plemented in the case of the employees
of the Tea Board;

(b) whether the Tea Board has
made any representation in this mat-
ter; and

(c) if so, the action taken in this
regard?

The Minister of Commerce (Shri
Kanungo): (a) to (¢). Government
have extended the recommendations
of the Second Pay Commission to the
employees of the Tea Board with
cffect from the 1st July 1959 and the
scales of pay of most of the posts
under the Board have been revised.
The question of revising the pay scales
in respect of the few ramaining posts
is under examination.

Rebate to Handloom Weavers’ Co-
operative Societies in Punjab

1226 f Sardar Igbal Singh:
"\ Shri A. M. Tariq:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether it is a fact that huge
amount as arrcars of rebate of hand-
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looms weavers’ cooperative societies in
Punjab is outstanding for payment;

(b) if so, the amount outstanding for
payment as on 1st June, 1961;

(c) the reasons for delay in pay-
ment; and

(d) the steps taken by Government
to pay regularly?

The Minister of C ce (Shri
Kanungo): (a) No, Sir.

(b) to (d). Do not arise. ,

Training in Business Management in
Small Industries Service Institutions
in Punjab

rSardar Igbal Singh:
1227. { Shri A. M. Tariq:
LShri Daljit Singh:

Will the Minister of Commerce and
Industry be pleased to state:

(a) the number of persons who were
given training in Business Manage-
ment in Small Industries Service Insti-
tutions in Punjab during 1959-60 and
1960-61; and

(b) the expenditure incurred on
them?

The Minister of
Manubhai Shah): (a)

Industry (Shri

1959-60  1960-61
(i) Short term course 16 53
in Business Manage-
ment.
(ii) Long term course 7 29

in Business Management.

(b) There is regular staff which, be-
sides imparting training in Business
Management, is engaged in other work
and tenders advice to individual units
on different aspects of Business Man-
agement. As such no expenditure can
be calculated exclusively for Business
Management Training. However, a
sum of Rs. 480 and Rs. 975 was paid
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to the guest speakers for giving lec-
tures to the trainees in Punjab during
1959-60 and 1960-61 respectively.

Indo-Pak Negotiations regarding
Movable Properties

Sardar Igbal Singh: !
1223.{ Shri A. M. Tariq:

Will the Prime Minister be pleased
to refer to the reply given to Unstar-
red Question No. 3747 dated the 24th
April, 1961 and state further progress,
if any, made in finalisation of negotia-
tions with Pakistan regarding the
movable and immovable properties in
East Pakistan?

The Prime Minii.er azd Minister of
External Affairs (Shri Jawaharlal
Nehru): There is no further progress
except that we are continuing with
our cflorts at the diplomatic level.
Our Acting High Commissioner raised
the subject in his discussions with the
Pakistan Finance Secretary in May
1961. The latter indicated that he
would study the case and give his
reply shortly. His reply is still await-
ed.

Tea Board Employees

1229 [ Sardar Igbal Singh:
'1Shri A. M. Tariq:

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether the employees of the
Tea Board have made any representa-
tion that retirement benefits now avail-
able for Government servants should
be made applicable to them alsc in-
stead of the existing contributory
provident fund benefits;

(b) whether the Tea Board has
made any recommendation in this mat-
ter; and

(c) if so, whether any decision has
been taken?
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The Minister of Commerce (Shri
Kanungo): (a) to (c). The question of
extending the retirement benefits
applicable to Central Government ser-
vants to the employees of the Tea
Board in lieu of the existing Contri-
butory Provident Fund benefits is
under examination.

Chemical Dye Industry

1230. Sardar Igbal Singh: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the number and names of foreign
companies in the chemical dyes indus-
try in India; and

(b) the amount of profit remitted
by them outside India during 1960-61?

The Minister of Industry (Shri
Manubhai Shah): (a) and (b). Such
information and statistics are not
maintained and are therefore not
available,

Powerlooms in Punjab

1231, Sardar Igbal Singh: Will the
Minister of Commerce and Industry
be pleased to state the number of
authorised and unauthoriseq power
looms in Punjab State up-to-date with
@ break up of power looms run on
cotton and non-cotton yarn, district-
wise?

The Minister of Commerce (Shri
Kanungo): Information is being col-
lected and will be laid on the Table
of the House,

Small Scale industries in Ferozepore

1232. Sardar Igbal Singh: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether any assistance has
been given to industries in Ferozepore
by the Small Scale Industries Service
Institute; and

(b) it so, the details of the assis-
tance given to individual firms in
Punjab for the years 1959 and 18607
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The Minister of Industry (Shri
Manubhai Shah): (a) The Small
Industries Service Institute, Ludhiana
has rendered assistance to 90 firms in
Ferozepore District.

(b) The time and labour involved
in collecting the details will not be
commensurate with the results there-
of.

Non-ferrous Metals

1233. Shri Khadilkar: Will the
Minister of Commerce and Industry
be pleased to state:

(a) whether the Controller of Non-
Ferrous Metals issueg direct import
licences to big industries and esta-
blished importers;

(b) whether smaller units are re-
quired to obtain supplies from esta-
blished importers;

(c) whether in June 1961 small in-
dustrialists in Calcutta had to pay
Rs. 245 per quarter of copper while
the big industrialists paid only Rs. 170
for the same;

(d) whether similar price differen-
tials are to be found in respect of
other metals in all parts of the coun-
try; and

(e) if so, what steps, if any, are
being taken to improve the situation?

The Minister of
Manubhai Shah):
Sir.

(c) We are not aware that Small
Scale Industrial Units in Calcutta had
to pay Rs. 245 per quarter of copper
in June 1961. On the contrary, the
price of copper supplied to the various
Small Scale Industrial Units by the
State Trading Corporation during
June 1961 varied from Rs. 151 to Rs.
161 per Cwt, depending on the quality
of copper.

Industry  (Shri
(a) and (b). No,

(d) According to Import Trade Con-
trol Policy, the sale price of imported
Zinc is restricted to 3349 profit over
the landed cost and as such there
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cannot be any difference in price of
these metals in different parts of the
country. There is no control on other
non-ferrous metals.

(e) Question does not arise.

Public Sector Industhries in Kangra
and Hoshiarpur

1234, Shri Daljit Singh: Will the
Ministr of Commerce and Industry be
pleased to state:

(a) whether there is any proposal
to start public sector industries in
Kangra and Hoshiarpur Districts of

Punjab during the Third Five Year
Plan period; and
(b) whether any survey has been

made for location of such industries?

The Minister of Industry (Shri

Manubhai Shah): (a) No, Sir.

(b) Does not arise.

Irregular Allotment of Land in Punjab

1235 f Shri P, G. Deb:
: IShri Arjun Singh Bhadauria:

Will the Minister of Rehabilitation
and Minority Affairs be pleased to
refer to the reply given to Starred
Question No. 1045 on the 2nd Sep-
tember, 1960 and state:

(a) whether Government have de-
cided not to take further action on the
report about irregular allotment of
land in Punjab; and

(b) if so, the reasons thereof?

The Deputy Minister of Rehabilita-
tion (Shri P. S. Naskar): (a) and (b).
No. Inquiry into 23 cases out of those
highlighted in the report was under-
taken. Out of which inquiry in 13
cases has been finalised and that in
the rest is expected to be completed
soon,
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Banora Colliery

Shri P, G. Deb:
1236 J'Dr, Ram Subhag Singh:
") Maharajkumar Vijaya
Ananda:

Will the Minister of Labour
Employment be pleased to state:

and

(a) whether there was an accident
in Banora Colliery in Asansol in June,
1961;

(b) if so, details thereof; and

(c) whether any compensation has
been paid to the workers?

The Deputy Minister of Labour
(Shri Abid Ali): (a) and (b). Yes,
on 14-6-1961 at 7.30 A.M. one loader
was killed due to fall of coal from the
roof when he was gathering loose coal
from a fenced-off goaf.

(c) Under the Workmen’s Compen-
sation Act, there is a statutory autho-
rity with judicial powers to decide
and enforce payment of Compensation.
Government cannot interfere in such
statutory matters.

Photo process and Engraving Equip-
ment Factory, Bangalore

1237. Shri Achar: Will the Minister
of Commerce and Industry be pleased
to state:

(a) whether a licence was issued to
2 British firm, the Monotype Corpora-
tion Limited, to establish a factory
and manufacture photo process and
photo engraving equipment at Banga-
lore; and

(b) it so, whether it is owned and
managed entirely by a foreign con-
cern or whether it is in collaboration
with an Indian firm with Indian capi-
tal?

The Minister of Industry (Shri
Manubhai Shah): (a) No licence is
necessary under the provisions of the
Industries (Development and Regula-
tion) Act, 1951 for the manufacture
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of Photo process and Photo Engraving
equipment.

(b) It is understood that it is en-
tirely a foreign concern.
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Inter-University Nuclear Science
Research Centres

1239, Shri Kodiyan: Will the Prime
Minister be pleased to state:

(a) whether Government have any
proposal to establish inter-University
Centres for research in nuclear science
during the Third Five Year Plan
period;

(b) if so, the number of centres to
te established;

(c) the total expenditure to be in-
curred by the Centre in this respect;
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(d) whether Government have taken
any decision regarding the location of
these centres; and

(e) if so, the nature of decision

taken?

The Prime Miaisier and Minister oi
External Affairs (Shri Jawaharlal
Nehru): (a) to (e). Government is
considering a proposal to set up two
Inter-University Nuclear Centres, one
in North India and the othcr in South
India during the Third Five Year Plan
period. The proposal is in a preli-
minary stage. No docision regarding
the exact locations of these Centres
haz been taken, nor have the costs
been worked out yet.

Pass Books of Workmen’s Contﬁbutory
Provident Fund

1240. Shri Tangamani: Will the
Minister of Works, Housing and Sup-
ply be plealed to refer to the reply
given to Unstarred Question No. 2508
on the 29th March, 1961 and state:

(a) whether the Workmen’s Con-
tributory Provident Fund accounts of
the other 25 subscribers have been
completed; and

(b) whether the pass books have
been sent to the Municipal Corpora-
tion of Delhi for handing them over
to the subscribers?

The Deputy Minister of Works,
Housing and Supply (Shri Anil K.
Chanda): (a) and (b). 12 pass books
out of 25, have so far been received
by the Department from the Munici-
pal Corporation of Delhi. These have
been completed and returned to the
Corporation for handing them over to
the subscribers. The remaining 13
pass books are still awaited from the
Corporation.

Pass Books of Workmen’s Contributory
Provident Fund

1241. Shri Tangamani: Will the
Minister of Works, Housing and Sup-
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ply, be pleased to refer to the reply
given to Unstarred Question No. 2507

on the 29th March, 1961 and state:

(a) whether the remaining 9 pass
books of Workmen’s Contributory
Provident Fund have been completed;
and

(b) whether the pass books have
been sent to the New Delhi Munici-
pal Committ-e for handing them over
to the subscribers?

The Deputy Minister of Works,
Hou<ing and Supply (Shri Anil K.
Chanda): (a) and (b). 7 pass books
have so far been received by the
CP.WD. from the New Delhi Muni-
cipa] Committee. These have been
completed and returned to the Com-
mittee for handing them over to the
subscribers. One pass book is report-
ed to have been lost by the sub-
scriber. The remaining one pass
book is still awaited from the Com-
mittee.

Houses for Industrial Workers

1242, Shri Kunhan: Will the Minis-
ter of Works, Housing and Supply be
pleased to state:

(a) the amount sanctioned for con-
structing houses for the industrial
workers in different States during

* Second Five Year Plan period;

(b) whether the State Governments
have fully utilised the funds; and

(c) if not, the reasons therefor?

The Deputy Minister of Works,
Housing and Supply (Shri Anil K.
Chanda): (a) and (b). A statement
indicating the amounts sanctioned/
drawn by the State Governments etc.
during the Second Five Year Plan
period for the construction of houses
under the Subsidised Industrial Hous-
ing Scheme, is laid on the Table of
the House, [Placed in Library, See
No. LT-3090/61].



2377 Written Answers

(c) The factors principally respon-
sible for shortfalls in utilisation of the
full sanctioned amounts were:

(i) Non-availability of suitable
land at reasonable costs and
the cumbersome procedure of
land acquisition which in-
evitably resulted in delays;
and

Shortage of essential build-
ing material for housing on
account of priorities for pro-
jects like dams bridges,
roads etc.
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Multi-storeyed Building for United
Nations

1245. Shri D. C. Sharma: Will the
Minister of Works, Housing and Sup-
ply be pleased to state:

(a) whether it is a fact that India
has agreed to build for the UN. a
multi-storeyed bailding in New Delhi
to serve as the regional offices of the
numerous U.N. Organisations.

(b) whether it is also a fact that
India has agreed to meet the rupee
cost of the building estimated at
Rs. 50 lakhs as a gesture of goodwill
towards the world organisation;

(c) whether the site for the build-
ing has been selected; and

(d) the time by which it will be
ready?
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The Deputy Minister of Works,
Housing and Supply (Shri Anil K.
Chanda): (a) Yes.

(b) The Government of India will
bear the cost which, however, is not
yet known as the plans and estimates
are still to be drawn up.

(c) Not yet.

(d) It is not possible to indicate
the time.

Seniority Lists for C.P.W.D. Employees

1246. Shri Tangamani: Will the
Minister of Works, Housing and Sup-
ply be pleased to refer to the reply
given to Unstarred Question No. 2014
on the 21st March, 1961 and state whe-
ther the Zonal seniority lists of Class
III Ministerial posts for purposes of
promotion and retrenchment and All
India Seniority Lists for confirmation
have so far been prepared?

The Deputy Minister of Works,
Housing and Supply (Shri Anil K.
Chanda): No. It will take some
more time to finalise the work.

Chowkidars in C.P.W.D.

1247. Shri Tangamani: Will the
Minister of Works, Housing and Sup-
ply be pleased to state:

(a) the number of Chowkidars on
regular establishment in the Horti-
cultural Directorate of the CP.W.D,;

(b) whether they are supplied with
uniforms;

(c) if not, whether Government is
considering the question of supplying
uniforms to them; and

(d) if not, the reasons therefor?

The Deputy Minister of Works,
Housing and Supply (Shri Anil K.
Chanda): (a) 59.

(b) 3 Chowkidars initially appeint-
ed on the regular establishment had
already been supplied with uniforms.
As regards remaining 56 Chowkidars,

who had been brought on to the regu-
lar establishment from the work-
charged establishment recently, uni-
forms have not been supplied to them.

(c) Yes.

(d) Does not arise.

Edible Oils

1248. Shri M. B. Thakore: Will the
Minister of Commerce and Industry
be pleased to state:

(a) the steps taken by Government
to open new factories to produce
edible oils in private as well as pub-
lic sectors; and

(b) what is the total production of
such oil and whether it is adequate
for our requirements during the com-
ing years?

The Minister of Indusiry (Shrt
Manubhai Shah): (a) India is self-
sufficient in edible oils. The edible
oi]l industry in the country has some
surplus capacity. For this reason—
and also with a view to safeguarding
the interests of the Village Ghani In-
dustry—Government’s presént policy
is not to allow the setting up of new
oil mills.

(b) The total production of such oils
during 1958-59 and 1959-60 was
1;701.000 tons and 1,555,000 tons res-
pectively. The production depends on
the agricuitural crop of oil seeds in
the country every year.

Unauthorized Structures in Sarojini
Nagar Market, New Delhi

1249. Shri Ram Garib: Will the
Minister of Works, Housing and Sup-
ply be pleased to state:

(a) whether it is a fact that many
shopkeepers in the Sarojini Market,
New Delhi, in the Government ser-
vants’ residential colony of Sarojini
Nagar, have constructed pucca struc-
tures over and around their business
nremises which has ~ot anly spoiled
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the architectural beauty of the Market
but have created near slum conditions
in the vicinity;

(b) if so, what action Government
‘have taken to demolish such unautho-
rized structures; and

(c) whether the offenders have been
penalized?

The Deputy Minister of Works,
Housing and Supply (Shri Anil K.
Chanda): (a) to (c). It is a fact that
certain shopkeepers in Sarojini Market
have constructed unauthorised struc-
tures in the premises allotted to them.
The allotives concerned have been
asked to obtain the approval of the
Central Public Works Department, for
such constructions failing which their
allotments are liable to be cancelled
if the structures are not removed.

Khadi Gramudyog Bhawan, New Delhi

1250. Shri Amar Singh Damar: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) what is the exact number of
employees at present in Khadi Gram
Udyog Bhawan, Regal Building, New
Delhi;

(b) what is the total number of
women employees;

(c) the methods of recruiting staff;

(d) the number of matriculates
among the staff; and

(e) the number of appointments
made directly by the Officer in charge
of the said institution during the last
three years?

The Minister of Industry (Shri
‘Manubhai Shah): (a) 213.

(b) 12.

(¢) Employees are recruited from
time to time. The recruitment is
made on the basis of the applications
received direct or as a result of adver-
tisements and the names recom-
mended by the employment exchang-
.es. The selection is made by a Selec-
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tion Committee consisting of the
Manager and 3 senior officers -f the
Bhavan. Excepting a ‘few vacancies
which are filled in after giving six
months local practical Training to the
selected candidates, it is essential
that the applicants must have passed
Salesmanship Training Course of 6
months of the Bhavan.

(d) 92.
(e) Nil

Small Scale Industries in Maharashtra

1251. Shri Kunhan: Wil] the Minis-
ter of Commerce and Industry be
pleased to state: .

(a) whether Small Scale Industries
in Maharashtra have asked for ad-
vance under the Reserve Bank Credit
Guarantee Scheme during 1960-61 and
from April 1961 to June 1961;

_(b) if so, the names of the indus-
tries who have sent in applications}
and

(c) names of those to whom ad-
vances have been made?

The Minister of Industry (Shri
Manubbai Shah): (a) Yes, Sir.

(b) and (c). Information regard-
ing names of applicanfs is confidential.

Cement Plants

1252. Shri Rajendra Singh: Will
the Minister of Commerce and Indus-
try be pleased to state:

(a) whether it is a Pa¢t that licenc-
es granted by Government for expan-
sion of the present cement plants and
installation of new units have not
been utilised;

(b) if so, what is the number of
such licences issued in 1960-61 and
how many have not been utilised; and

(c) whether it is also a fact that
Government propose to take over dis-
tribution of cement and hand it over
to the State Trading Corporation?

The Minister of Industry (Shri
Manubhai Shah): (a) All the licens-
ed schemes are reviewed and licences
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revoked in cases in which it appeared
that the schemes would not be com-
pleted. Where there was a possi-
bility of the scheme being completed,
the validity of the licence was or is
being suitably extended.

(b) Ten licences were issued during
1960-61. The schemes covered by
these licences are due to be completed
in 1962-63 or so.

(c) Since 1956, the distribution of
cement has been entrusted to the
State Trading Corporation of India
Limited as any agency of Government,
under the provisions of the Cement
Control Order.

NEPA Mills

( Shri Amjad Ali:
Shri Birendra Bahadur
Singhji:

1253.

Will the Minister of Commerce and
Industry be pleased to state:

(a) whether it is a fact the efforts
of NEPA Mills in Madhya Pradesh
have failed to double their production;

(b) what are the reasons for this
failure; and

(c) what action Government pro-
pose to take to help the NEPA Mills
to double the production?

The Minister of Industry (Shri
Manubhai Shah): (a) to (c). No, Sir.
The proposal of the Nepa lels to
double its production from 30,000
tons to 60,000 tons per year has been
included in the Third Five Year
Plan. Detailed Project Report for the
implementation of the expansion pro-
gramme is under preparation.

International Film Festival at Moscow
Shri Tangamani:
1254, S d t
Shri Kunhan:

Will the Minister of Information and
Broadcasting be pleased to state:
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(a) whether Indian films were exhi-
bited at the International Film Festi-
val held at Moscow in July, 1961;

1883 (SAKA)

(b) if so, the list of Indian films
exhibited there; and

(c) what steps are being taken for
exhibiting in our country the Japanese
and Russian films ‘Island’ and ‘Clear
Skies’ which gained merit in the
festival?

The Minister of Information and
Broadcasting (Dr. B. V. Keskar): (a)
Yes, Sir.

(b) Feature film—‘Chaudhvin Ka
Chand’ (Hindi).

Documentary film—‘Himachal’ (Re-
vised).

(c) Government do not arrange for
exhibition in India of foreign films
considered meritorious in Film_ Festi-
vals abroad.

Amount Lapsed during Second Plan

Shri Birendra Bahadur:
Singhji:
Shri Onkar Lal:

1255.

Will the Minister of Planning be
pleased to state:

(a) whether the Planning Commis-
sion has by now known the amount
which had lapsed from the alloca-
tions of the Second Five Year Plan
in various States; and

(b) if so, the details of the amount
(State-wise) and the reasons advanc-
ed by various State Governments for
their lapses?

The Deputy Minister of Planning
(Shri S. N. Mishra): (a) No, Sir.

(b) Does not arise.





